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MOTION RE : STATEMENT ON FLOOD
SITUATION IN THE COUNTRY

MR. SPEAKER : Now we take up the
discussion on the flood situation,

SHRI P. K. DEO rose—

SHRI1 S. M. BANERJEE (Kanpur): May
I make one small request, Sir ? I would
only say that before we start this discussion
we may stand in silence for a minute in
memory of those who have died in thous-
andg either in Bihar or West Bengal or in
Orissa. After zll there is no politics involv-
ed in it. Let us show our respect.
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MR. SPEAKER : Now let us begin the
discussion. A number of people are there.
I would suggest that first the Minister will
speak and afterwards the members will be
speaking. We must confine ourselves only
to the two points, floods and cyclone., 2
hours are enough and if necessary you
may take another half an hour.

SOME HON. MEMBERS : More time
may be given,

MR. SPEAKER : It all depends
your capacity to sit in the House.

SHRI B. K. DASCHOWDHURY (Cooch-
Behar) : 1 think you might have seen some
sort of an appeal to you signed by a num-
ber of members belonging to all Parties
that the discussion on the flood situation
should be extended by another 2 hours.

MR. SPEAKER : If you are willing to sit
anothcr half hour, I have no objection. I have
not received the paper, but that does not
matter now. It may be in the office.

DR. K. L. RAO.

THE MINISTER OF- IRRIGATION
AND POWER (DR. K. L. RAO) : Sir, I
beg to move :

“That the statement laid on the Table
by the Minister of Irrigation and Power
on the 13th November, 1968 regarding
flood situation in the country, be taken
into consideration.”

I have already given all the information
that is available. Some supplementary in-
formation 1 can give but I thought that it is
much better if I hear the hon Members giv-
ing their suggestions and at the end 1 shall

upon
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submit whatever further information 1 have.
The only thing I would like to add is that in
the case of Orissa another Rs. 50 lakhs has
been granted by the Finance Ministry to-
wards flood relief.
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DR. K. L. RAO : This Rs. 50 lakhs is an
additional amount to the Rs. 50 lakhs al-
ready granted. But the central team has
not been able to go. The team must have
gone there but there was a kind of repeti-
tion of the cyclone. Therefore, they were
prevented from going there. After they go,
further funds will be sanctioned.

1 would request the hon Members to
give their suggestions,

MR. SPEAKER : Motion moved :

“That the statement laid on the Table
by the Minister of Irrigation and Power
on the 13th November, 1968 regarding
flood situation in the country, be taken
into consideration.”

There are some substitute motions,

Excepting Shri Yashwant Singh Kushwah
and Shri Bibhuti Mishra, all others have
moved their substitute motions,

SHRI H. N. MUKERIEE
North East) 1 beg to move :

That for the original motion, the follow-
ing be substituted, namely :—-

“This House, having considered the
statement laid on the Table by the
Minister of Irrigation and Power on the
13th November, 1968 regarding flood
situation in the coontry, expresscs the
gravest anxiety at the failure, particularly
in West Bengal, of the administrative
machinery to tackle with the problem
and calls upon the Central Government
immediately to begin to implement a
full-scale short-term and long-term plan
for relief and rehabilitztion of the enor-
mous number of sufferers involved in
the unprecedented calamity that has
taken place.”. (3)

SHRI SAMAR GUHA (Contai) : I beg
to move :

That for the original motion, the follow-
ing be substituted, namely :—

“This House, having considered the
statement laid on the Table by the
Minister of Irrigation and Power on the
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13th November, 1968 regarding flood
situation in the country, expresses serious
concern over the failure of the Govern-
ment to effectively deal with the pro-
blems arising out of such natural cala-

mities, particularly in North Bengal,
where the administrative machinery

grossly neglected its duty to alert the
people by giving timely flood warning
and undertake immediate measures for
rescue and rclief after the flood disaster,
and where zesessment of the colossal
disaster was inordinately delayed by the
Central Study Team, and urges. upon
the Government that :

(a) besides providing relief and reha-
bilitation facilities to all flood affect-
ed areas in the country, North Ben-
gal Flood be regarded as an extra-
ordinary national calamity and thus,
a Special Central Fund, without re-
quiring the approval of the Central
Study Team, for adequate relief, re-
habilitation and reconstruction there,
be advanced. -

permanent flood control measures
with flood warning cystem be
speedily worked out, particularly in
the areas like Midnapur, North Ben-
gal, North Bihar, coastal region of
Orissa and  Brahmaputra valley
which suffer from the furies of
floods almost every year:;

(c) Flood Fighting Corps be set up in
States, generally wvulnerable from
recurrence of floods, with Central
help; and

(d) a Central National Fund be consti-
tuted for providing speedy help to
a State which requires to meect an
emergency arising out of flood or
similar other natural calamities, (4)

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : I beg to move :

b

~

That for the original motion, the follow-
ing be substituted, namely :—

“This House, having considered the
statement laid on the Table by the
Miuister of Irrigation and Power on the
13th November, 1968 regarding flood
situation in the country, approves the
action taken by the Government in ex-
tending and organising relief among the
distressed people and recommends that—
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(a) a detailed examination be made im-
mediately, in view of the recent ex-
perience, for controlling discharge
of flood water to Chilka Lake by the
rivers Salia, Malaguni and Kusumi
and other small rivers;

(b) escapes for flood waters be provided

at various points in the National

Highway No. 5 in Orissa and in the

Railway track between Taparg (o

Chhatrapur;

assistance be provided in a big way

for rebuilding the houses which have

collapsed in the coastal districts of

Orissa; and

(d) dredging of the Chilka mouth be
undertaken for speedy outflow of
flood water into the sea.” (5)
SHRI ABDUL GHANI DAR (Gur-
gaon) : I beg to move :
That for the original motion, the follow-
ing be substitute namely :—

“This House, having considered the
statement laid on the Table by the Minis-
ter of Irrigation and Power on the 13th
November, 1968 regarding flood situa-
tion in the country expresses the gravest
anxiety at the failure of the administra-
tive machinery to tackle with the pro-
blem and calls upon the Centra] Govern-
ment immediately to begin to implement
a full-scale short-term and long-term plan
for relief and rehabilitation of the enor-
mous number of suffcrers involved in the
unprecedented calamity that has taken
place and recommends that :—

(a) suitable funds be made available to
construct minor bunds on Yamuna
river for hoarding waters for irriga-
tion purposes and the drainage sys-
tem be improvised so that water
from drains may flow easily;

(c

~

steps to safeguard the richest culti-

(b)
vable lands be taken in hand; and
(c) drainage system particularly in Dis-

trict Gurgaon, Haryana. be taken in
hand and extensive repairs, etc., be
given priority so that unavoidable
losses be stopped for ever.” (6)

SHRI N. C. CHATTERJEE (Burdwan) :

I beg to move ;

That for the original motion, the follow-

ing be substituted, namely :—

“This House having considered the
statement laid on the Table by the Minis-
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ter of Irrigation and Power on the 13th
November, 1968 regarding the flood
situation in the country, particularly the
devastation caused by the land-slide in
Darjeeling and Teesta floods in the dis-
tricts of Darjeeling, Jalpaiguri, Cooch-
Behar, Maldah and West Dinajpur in
West Bengal expresses great concern at
the patent failure of the West Bengal
State Administration to teke proper pre-
cautionary measures despite sufficient
forewarning about the floods by the irri-
gation authorities and is of the opinion
that a full-scale enquiry be conducted on
the Central level to fix the responsibility
for this failure, and having regard to
the colossal loss of human lives, cattle,
property, houses, standing crops and tea
plantations in the flood affected districts,
recommends that sufficient funds be
cranted to the State outside normal Plan
ullocations for the implementation of
shortterm and long-term rehabilitation
measures which have been totally inade-
quate so far to meet the needs of situa-
tion.” (7)

SHRI RABI RAY : I beg to move:

That for the original motion, the follow-
ing be substituted, namely :—

“This House having considered the
statement laid on the Table by the
Minister of Irrigation and Power on the
13th November, 1968 regarding flood
situation in the country, calls upon the
Union Government immediately to make
cnough funds available to the State
Government of Orissa so as to start a
programme of rehabilitating lakhs of
poople who have been made homeless by
the recent cyclone and floods in Puri,
Ganjam and Cuttack districts of Orissa.”
(8) -

SHRI B. K. DASCHOWDHURY : I
have zlso submitted one substitute motion.
That is not in the list.

MR. SPEAKER : Your name is not in
the list,

Evidently it was received now,

SHRI P. K. DEO (Kalahandi) : I deem
it a painful duty to narrate the miseries and
sufferings of the people who were hit by
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the recent floods and cyclone. Sir,
while extending my sympathies to the

people of Gujarat, Rajasthan, West Bengal,
Assam, Andhra Pradesh and Orissa, who
have been subjected to the ravages of the
floods, who have lost their dear and near
ones and their houses and their wordly be-
longings and who have been reduced as
destitutes, I would like to focus my obser-
vations on the unprecedented cyclonic
floods which lashed the eastcoast of this
country on the 26th, 27th and 28th of
lasy month and brought in their trail colos-
sal damage to life and property in the
coastal districts of my State, particularly,
Ganjam, Puri and Cuttack and to the ad-
jacent Srikakulam district of Andhra Pra-
desh,

Last year, Orissa was subjected to natural
calamities, floods, drought and cyclone
which came in their chronological sequence
one after the other, and before we recovered
from this shock, we had a very bad drought
in the month of July and August which
delayed our agricuitural operations, parti-
cularly ‘n paddy cultivation, and brought
a complete failure of the earlier variety of
paddy. In the last session, this House was
seized of this problem of drought. Now,
we are faced with the problem of cyclone
and flood which were caused by a depres-
sion at the Bay of Bengal which came at a
speed of 120 kilometres per hour, with a
whirlwind and torrential reins. In Berham-
pur, 244 mm of rainfall was recorded on
the 27th and 594 mm os the 28th which
had broken all the previous records. It is
a misfortune that Orissa in the last two
years has been consistently the victim of the
vagaries of Nature with all its fury, which
had behaved more or less in a very erratic
manner like the mood of the Central Gov-
ernment. Heavy downpour accompanied
by gale swept over these three districts
causing enormous damage to life and pro-
perty and also disruption in the line of
communication, like train, telephone, tele-
graphs, and roads. Landslides also occur-
red in several places; the Bodonadi and
Risi Kulya in Ganjam, and Prachi, Kedua,
Daya, Bhargavi and Kusum in Puri
district were in floods; in the flood pro-
tection embankments on both sides of
these rivers, several breaches were caused
.and there has been breaches in the seline
embankment of the Chilka because of
which a large number of villages have
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been inundated, submerging the paddy
fields, At this time of the year,

paddy is in the flowering stago and in the
pollination stage, and you can therefore
very well imagine the position; when the
paddy fields are under six feet of water for
two weeks, you can imagine what would
be the outturn of paddy. The return will
be absolutely zero.

Similarly, coconut plantations and
banana gardens in large numbers and betel-
vine gardens in thousands have been com-
pletely damaged. In Berhampur, Puri,
Chhatrapur, and Jagatsinghpur and in many
other towns hundreds of pucca houses have
collapsed including several Government
buildings. The roof of the Collectorate
and the sub-divisional officers office, the
Collector’s bungalow, of the high school in
Chhatrapur, the district headquarters of
the Ganjam district, have been blown off
due to the cyclone. Many villages have
been marooned. The people, while en-
gaged in sugar-crushing operations, have
had to take chelter on tree-tops because of
the deluge. Large areas have been littered
with carcasses, both human and animal,
and it emanated a terrible stink which
posed a very big problem for disposal and
has become a hazard to public health. Re-
ports of cholera epidemics also have been
‘pouring in from the interior. National
highway No, 5 has also suffered from se-
veral breaches; large gullies and breaches
have been formed in National highway
‘No. 5, connecting Calcutta with Madras,
cspecially on the portion between Jankia
and Khurda and Chhatrapur and Berham-
pur. To fill up these gullies, it has been
estimated that earthwork to the tune of
Rs. 1.63 crores would be required. Judging
from this year’s floods, the provision for
cross drainage in this National Highway
and the railwayline .has proved to be in-
adequate. Provision should be made for
more and better cross drainage arrangements
Similarly, the Chilka mouth is also getting
silted. That is also responsible for inunda-
tion of large areas. It has to be dredged.

The east coast railwayline connecting
<Calcutta to Madras also has suffered seve-
ral breaches. Trains are being diverted via
Titilagarh and Sambalpur. It will take
months before the normal running of trains
can be revived. It is very good that the
railways immediately rushed with the earth-
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work, but whatever earthwork they did, that
was again washed away by another cyclone
which swept the coastal regions on the 13th
and 14th of this month,

The electric transmission line has also
snapped at several places and plunged the
three districts of Cuttack, Puri and Ganjam
in complete darkness. According to the
estimate of the Orissa Government, these
three districts have been affected. 10
N.A.Os have been affected.

4,808 villages, comprising an area of
2451 sq. miles and a population of 13,47,752
have been affected. As many as 1,58,699
dwelling houses have been completely
damaged or collapsed. 4,200 school build-
ings including 3,482 primary schools, 713
m'ddle and higher elementary schools and
5 colleges have been damaged. Loss of
human life is 77 and livestock 22,690.
Loss to Government building has been esti-
mated to be Rs. 6.12 crores. 4,88,207 acres
of crop have been demaged. 9,861 acres
have been sandcast and 2.38 lakh acres
have been waterlogged. About 1 lakh
fishermen families have been affected. The
loss of fishing boats and fishing equipment
is estimated to be Rs. 1.60 crores. This
is a very conservative estimate and I do
not agree with it because reports from the
interior are not available. The Orissa Gov-
ernment have been very candid in their
footnote which says :

“Full assessment has not yet been pos-
sible owing to lack of communications
and waterlogging. Hence, the above
figures are subject to upward revision.”

In the coastal belt, the forest department
had made an extensive casurina plantation,
all of which has been completely damaged.
Short-term measures like giving test relief
work to the people, subsidised food to the
vulnerable sections of society, fairprice
shops, fodder for cattle, agricultural leans,
seeds for rabi cultivation, house-building
loans, land reclamation l0an for shifting
sand from sandcast fields, medical aid, etc.
have to be undertaken lavishly to bring
back the entire community to normal life.
It is a gigantic task.

It is gratifying that the Chief Minister,
with the other ministers and some high
officials, rushed to some of the affected
areas and started relief work within their
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limited resources, with the active coopera-
tion of all the political parties. I take my
hat off to the political parties and social
workers for their sincere cooperation in
this regard. It is not possible for the State
to meet this challenge of this magnitude
with their limited meagre funds. Cyclone
and floods have become regular annual
features of my State. For the last three
years, these natural holocausts have further
strained the already strained financial re-
sources of the State.

And Sir, the annual occurrence of the
natural catastrophe has famished the people
and has completely broken the economic
backbone of the State.

In West Bengal, we find that the Prime
Minister, Deputy Prime Minister, Union
Minister of Railways and Union Deputy
Minister of Irrigation visited the affected
area and the Irrigation Minister made an
aeria] survey and a high-powered Commit-
tec has been appointed to go into that. The
total expenditure for this relief work has
been fixed at Rs. 10.17 crores by the first
team which visited. The second team is
yet to visit. I have no grudge about the
central asSistance to West Bengal however
lavish it may be—probably, it would not be
adequate, but, to me, it i very lavish when
compared to the meagre central assistance
given to my State,

With all humility, I beg to submit that
it should not be decided keeping an eye
on the forthcoming mid-term elections in
West Bengal. For God's sake, don't bring
politics and make capital out of the miseries
of the people. Please do not play with
their lives. Though Orissa’s case is equal-
ly bad if not worse, nobody has yet gonc
from the Centre though more than threc
weeks have elapsed. Not even a word of
sympathy has gone from the Centre,

Sir, 1 would request the Prime Minister

and the Minister for Irrigation to visit this

spot and give central assistance in a big way
taking into consideration the natural cala-
mity in my State which has become an
annual feature.

Coming to Andhra, the devastation caus-
ed to the famous Udyan Vanam which was
famous for coconuts and cashew-nut planta-
tions in Srikakulam District has to be seen
to be believed, I wish Prof. Ranga would
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have been here. This is his constituency.
But, Sir, it is the compulsion of duty to-
wards his constituents and his much needed
presence there to guide the people at the
time of this distress that has prevented him
from participating in the debate. Before
going there, he apprised the Prime Minister
with this letter and T would be failing in
my duty if I do not bring in some portions
of the letter which should find a place as
a record in the proceedings of the House.
On the 12th of November, Professor Ranga
wrote :

“More than 12 pcople died during that
holocaust cither on the sea or in their
villages. So many villages are unrecog-
nisable as human habitations.. ...

“Four lakhs of coconut trees have been
felled and one more lakh damaged and
Kisans have to wait for six to seven years
before the saplings, if planted now, can
begin to yield any crop. Even the landless
poor workers who have one or two cocoa-
nut trees by the side of their huts have
also lost this lasy insurance against ex-
treme distress.

“During the next six to ten years,
these agricultural workers would have
no employment since all the varied pro-
cessing  activities, associated with coco-
anut trecs, and their products such as
the production of coir, ropes, mats etc.,
would not be available and there is no
other employment for them, Their mis-
erable fate can better be imagined than
described.”

Then, Sir, he has pointed out the callous-
ness complacency on the part of the Andhra
Government. He has stated :

“The Collector's estimate comes to
more than 11 crores. Peasants have told
me that the market value of an acre of
cocoomut garden is as much as twenty-
thousand rupees, on the basis of two
hundred per tree, with 100 trees per
acre.”

He has further stated that :

“One of the highest officers observed
that he had never seen such scene of
devastation. So many cocoanut fields
look like battle-fields with so many tall
trees lying down dead; so many bent and
dying. It is heart-rending to see this
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famous Uddanam Vanam reduced to this
scene of utter depression.”
He further says :

“Strangely enough, even the Collector
waited helplessly until after the local
M.L As and Sardar Latchanna and
Simma Jagannadham, the Leader and
Deputy Leader of Opposition in the
Andhra Assembly had visited the villages
during the first week.”

Towards the end of his long letter he has
suggested various measures, both long-
term and short-term, which should be taken
up immediatcly. He has suggested :

“The present quantum of Rs. 200 per
acre as distress loan is much too meagre.
in view of the fact that thc cost of cut-
ting, removing the carcasses as it were
of the fclled cocoanut trees comes to
Rs. 3 1o § per each and there are 50 to
75 such dead trees in every acre.”

This is inadcquate, Then he says :

“The housing rehabilitation grant
ought to be extended to all villagers ir-
respective of their economic status, since
they have all come to be levelled so low
by this cyclone and the minimum should
be raised up to Rs. 50 and maximum
Rs. 500,

Foodgrains should be supplied freely
and for at least the next 2 or 3 months
to all the vulnerable sections, such as the
old, women, children, through gruel cen-
tres etc. and, if possible, through such
agencies as Ramakrishna Mission and
Annadana Samaj, Visakhapatnam.

Cheap foodgrains stores have to be
opc_ned in all the villages under the sup-
ervision of the local panchayat and re-
venue officials.

A moratorium should be declared upon
the collections of all arrears of land re-
venue, taccavi, co-operative and privatc
loans and execution of court decrees for
the next 2 or 3 years.

‘The agricultural workers have to be
provided alternative employment in a
Labour Rchabilitation spirit during the
next S or 6 years since during this period
there will be no employment on the pro-
cessing activities connected with the coco-
nut cultivation, cashew processing and
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their industrial concern, of this area, by
undertaking the construction or repairing
of minor irrigation works and roads and
culverts. Hence the need for such famine
work to serve the double purpose of
providing employment here and now and
then minimising the severity of famine in
future.

Immediate and scrupulously effective
steps will have to be taken by Govern-
ment at the Andhra State and Central
levels to obtain six to seven lakhs of
coconut scedlings from Godavari district,
Kerala, Tanjore, West Bengal and Assam
and make them available to these pea-
sants in time for the next sowing season,
Junc 1969, and thus enable them to re-
plant their coconut gardens.

More than anything else, steps have to
be taken to improve all the minor irriga-
tion works, whether owned by govern-
ment or by peasants, improve road com-
munications, develop the revetments on
the Bahuda river at Itchapuram and the
brecakwater areas and along the rural
drains-cim-roads—a special feature of
this area—and construct culverts and
causeways, This should be treated as
part of the famine relief works.

I am glad to learn that the Famine
Commission-cum-Revenue Board Mem-
ber has declared that the execution of
Gonamarigedda scheme for which esti-
mates have been made years back but
which had been s0 criminally neglected
till now, if undertaken, would provide
much needed famine relief work for
several thousands of workers for at least
an year and would also provide irrigation
facilities for more than ten thousand
acres of land in this irrigationally-neg-
lected area and also flood protection for
several villages.”

He has made an appeal to the various s0-
cial welfare, organisations likc the Rama-
krishna Mission, Annadana Samajam and
Marwari Relief Organisations, the CARE,
Gandhi Smark Nidhi to come to the res-
cue of these sufferers. He has also appeal-
ed to the Andhra Government to rise above
partisan interests and help the suffering
people. Lastly, he has appealed to the
Government of India to come to the help
of the Andhra Government to face this.
mighty chalienge.
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Finally, I submit Sir, that tackling of the
flood and cyclone of this magnitude should
be viewed from a national perspective.
There should be a national approach to this
problem. I am glad that the Government
hasg been thinking on the lines of streamlin-
ing the flood forecasting units, establishing
well-trained and well-equipped flood fight-
ing forces and proper-<coordinztion between
the engineering, revenue and railway autho-
rities on the basis of similar work being
dome in the Mississipi Valley and seeking
U.N.O’s help in this regard, But the genui-
neness of these tall talks would be proved
by the spontaneous response of the Centre
to the various States regardless of political
or partisan considerations.

SHRI C. K. BHATTACHARYYA (Rai-
ganj) : Mr. Speaker, the hon. Minister of
Trrigation and Power has given us a statc-
ment on floods. Floods have been occurring
in different parts of India, beginning from
June to August, from Assam up to Gujarat.
There have been floods everywhere, even in
West Bengal, in that season; even Jalpaiguri,
which was affected in October, had had its
share of floods in July, August and Septem-
ber. But what happened in the first week
of October was no mere flood; it was some-
thing more than that,

16.25 Hrs.

I felt a bit sorry and surprised to find
‘that the hon, Minister has included the
October happenings in north Bengal under
the general category of floods as happening
in all the different parts of India. I submit
to you that north Bengal should deserve,
and should have deserved, a separate treat-
ment by itself, taking into consideration
the magnitude of devastation and the com-
plete undoing of all civilised life in that
area that has taken place,

SHRI Surendranath Dwivedy (Kendra-
para) : It may be Nature’s curse because
of Naxalbari.

SHRI C. K. BHATTACHARYYA : To
describe it as a mere flood is to minimise
the magnitude of devastation that has
taken place. I wish the hon. Minister had
done something else about north Bengal.

Shri Dwivedy says that it is Nature's
curse, It is not a mere curse. It was
Nature’s visitation; it was like a visitation
that came upon north Bengal from Darjeel-
ing up to Malda, lesser in the sourthern
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districts but in more extreme form in the
northern districts. It happens once in an
epoch. As you know, it has happened in
history in certain centuries. Such visitations
of Nature have come in the form of floods,
carthquakes, volcanic eruptions, which
have completely effaced civilisation, culture,
flourishing habitation and spread over them
a pall of death to remain like that for cen-
turies together. After that archaeologists
come, open these up, come to their findings
and try to relate them to history and civili-
sation in the later period.

What has happened in north Bengal be-
longs to this type of Nature'’s visitation, a
cataclysm from which, I am afraid, the area
will never recover as it was before. If it is
saved of this dire fatc of going down under
the natural catalysm, it will be only for
the reason of this modern age and the
availability of modern appliances. The
bulldozers came in; the army personnel
came in and all the other available factors
which could remedy the situation came in.
That is how the situation is being tackled,
but even with all this, T should say, six
weeks have passed and very little has been
done up till now. This is the position of
north Bengal.

How did it happen ? As the hon. Minister
has put it, there were heavy rains in the
Darjeeling hill areas continuously for 52
hours up to 4th October. This huge volume
of water descended like a deluge with
landslides, timber, boulders, which were
heavier than one tonne, and found its first
resting place in Jalpaiguri and Cooch-
Behar. The hon. Minister has stated that
the waters of Tcesta rose 60 feet, more
than 60 feet, above the high danger level.
You can imagine what it leads to. When
this came at the dead of night, the people
in the cntire area, towns and villages, were
sleeping in full sense of security, They
suddenly found themselves under thig huge
column of water. It was something like,
what 1 may call, “pralaya payodhi jale.”
The entire Jalpaiguri area found itself under
this “pralaya payodhi jale” People scram-
bled for life. Some could save themselves;
others perished under the water and the
silt. There was no means available by
which they could have themselves. This
'sudden onrush of icy cold water in a
sweeping current carried away sons from
their mothers, snatched away wives from
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their husbands, killed children before the
eyes of their parents who saw that help-
iessly. When I speak of this snatching
away of wives from husbands, I should
refer to Geeta Bagchi's case. This lady
and her husband, who I knOw is an em-
ployee of the Government in Delhi, had
two children. They had taken their child-
ren to safety to a higher place somehow.
Then the husband and wife clasping each
other were trying to proceed and a huge
column of water, as high as 16 ft., fell upon
them. The wife was separated from hus-
band; the husband was flung to one side
and wife was flung to another side and
carried away. Later information from
Pakistan brought out to us that she was
found in Pakistan. Uptill now, Pakistan
authorities have not restored her to the
Government of India.

SHRI SAMAR GUHA : T have drawn
the attention of the Prime Minister also.

SHRI C. K. BHATTACHARYYA : This
is the position in which Jalpaiguri and its
surrounding areas found themselves in the
night of 4-5th, that is early morning of
Sth.

Now, I should tell the House that all
this happened within a short period of 20
minutes, between 3 A.M. and 3.20 AM.
The water was coming from the upstream
and covered the town and its surroundings
just within 20 minutes. Nothing could be
done; nothing could be saved. While say-
ing so, I should refer to the lapse of ad-
ministration before it and the collapse of
administration after it. The gauge-reader
at Teesta Bazar upstream was sending mes-
sages after messages to the administrative
authorities of Jalpaiguri that such a huge
column of water was coming. Even on the
4th moming, a message was sent and later
in the day a message was sent that the
Teesta leve! had crossed the extreme danger
level of 683—Dr. Rao will be able to
know what it means—and was rapidly ris-
ing still. Even then, no step was taken.
If the people of the town were simply told
that such a danger was coming, they could
have taken any step to save themselves.
But nothing was done.

° Mr. S. N. Ray, the ex-Chief Secretary
of the West Bengal Government who was
.appointed by the Governmonf of West
Bengal to go into this matter has accused
both the administrative anthorities and irri-
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gation authorities. Dr, Rao has stated in
the statement that none of these authorities
had an idea of the danger that shou!d have
been apprehended in Jalpaiguri. That is
the position.

After the floods also, the entire adminis-
tration collapsed, both civil and military.
There was no administration for four or
five days. Jalpaiguri and its surroundings
were left at God's mercy. The people who
had not perished in Jalpaiguri would have
perished afterwards only for want of drink-
ing water. There was no drinking water
anywhere in the town and its surroundings.
They were saved, not by the Government,
not by any governmental agency, not by
the army or civil authorities, but by the
public of Siliguri. Youngsters of Siliguri
requisitioned buses and trucks and carried
drums of drinking water to Jalpaiguri and
distributed to the people there. They saved
Talpaiguri for the first four days. Then, the
governmental authoritiess and the army
authorities came into action, Dr. Rao, in
his statement, has also quoted.

Mr. S. N. Ray’s comment that the in-
vestigation should be made why the army
authorities delayed so much in affording
relief to the town and its surrounding
areas. I do not know whether that has
been done. That was the position in
Jalpaiguri.

Afterwards, most of the water descended
to West Dinajpur and Malda till it reached
the Ganga, The devastation, of course,
was of a lesser magnitude in both these
districts,

The clearing of dead bodies and carcas-
ses was a problem, Even after 15th
October, 1 can say that though the town
had been cleared of dead bodies but the
outskirts of the town were covered with
carcasses. The speech was so infeuse that
when 1 went there I could proceed with
great difficulty and I had to come back.
I doubt very much whether the carcass had
been removed. Many carcasses may have
been left to be absorbed in the'earth itself,

After saying this, I shall go to the matter
of relief. Of course, there is the failure of
the flood control system, the failure of the
flood forecasting system the failure of the
Government to act up to the recommenda-
tions of committee after commities frome
1954 uptill now, and these may be takesr
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‘up by my other friends. I shall only go to
the question of relief.

As I have already stated, six weeks have
passed and the relief has not been much.
The entire area very near the Jaldakka
Power Station had their power supplied by
that Station and that Power Station has
failed. Today Jalpaiguri is supplied power
by a scparate generator that has been set
up there, but the other parts have not got
their power restored till now; the people
there are living in darkness.

My suggestion is that the North Bengal
disaster should be treated as a special case
and a separate agency should be set up to
take up the work of relief and reconstruc-
tion in those five districts of North Bengal.
This cannot be done piecc-meal; there must
be one integrated plan and programme.
The work in North Bengal should be re-
garded as a restoration of the status quo
and not as part of the development under
the Fourth Five-Year Plan,

On October 27, the Governor asked for
Rs, 40 crores. He made a public state-
ment. This should be available for relief
and reconstruction work. The rules which
regulate Central aid to the States for relief
and recomstruction should be relaxed in the
case of North Bengal.

One particular point that should be taken
care of is that large areas between
Katambari and Domohani have been com-
pletely wiped out and about 15,000 people
are living on embankments, on fields under
temporary, improvised sheds in this cold
winter. Nothing has been done uptil: now
to rehabilitate them. Unless those people
are rehabilitated immediately, many of
them will die. ...

~ MR. SPEAKER :
may try to conclude,

SHRI C. K. BHATTACHARYYA: 1
have just two or three morc suggestions.
That is all,

The river, Teesta, should be made to
flow in its old channels. The breached
embankment at Kathambari should be re-
constructed at its original site,

The hon. Member

 Refugee scttlement at Duare has been
ruined. They should be helped to re-settle
_thenselves again.
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Kalimpong is still isolated. Only a jeep:
track is being attempted by the Army, but
that has not been available to the public.
At other places, roads, jeep tracks, mule
tracks and village roads have all been
ruined. They should be restored. About
200 bridges built in the !ast 50 years have
been washed away; they have to be quickly
restored. The metre gauge railway lines
have been restored, but the broad gauge
line have not been, The telegraph lines
should be restored. The agriculturists
should be provided with loans, implemeats
and seeds; even now some seeds given in
time may help them to raise some produce
on their lands. The land has been made
barren. The silt usually fertilises, but this
silt which carried sand and gravel with it
has practically left over the land a thick
layer of that type and the land is difficult
to cultivate now. They should be helped.
Loans should be given to small traders and
businessmen to supply daily necessities of
life. House-building loan should be given
and it should be done without much insis-
tence on, official formalities. Schools have
to be reconstructed. The primary schools
and high schools have all been ruined.
They should reconstructed, and studeats
and teachers should be given help. Hos-
pitals and health centres should be opened.
In short, everything should be done to
reconstruct life and civilization in the en-
tire arcas. That is the problem involved,

MR. SPEAKER : Shri N. C. Chatterjee.

SHRI SAMAR GUHA : Sir, this debate
concerns various relief and financial mea-
sures due to flood control. I would submit,
Sir, either the Finance Minister or the
Deputy Finance Minister should be present.
How can Dr. K. L. Rao commit Govern-
ment for this ?

MR. SPEAKER : He is in charge of flood
control.

SHRI SAMAR GUHA : He cen give a
good idea about the construction and all that,
but not about financial measurcs and ex-
penditure. The Finance Minister should be
there.

MR. SPEAKER : Dr. K. L. Rao is there.
I would request the hon. Member to re-
sume his seat.

SHRI SAMAR GUHA: He is not in
charge of money. ...
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MR. SPEAKER: Somebody wrote to
me that the Prime Minister must also be
beze. . ..

SHRI SAMAR GUHA : This is a nation-
ab.calamity. The Prime Minister and the
Deputy Prime Minister went there, had
talks with prominent persons znd they are
callaocusly behaving when the debate is tak-
ing place here.

MR. SPEAKER : You can say adl these
things when your chance comes.

SHR] SAMAR GUHA : rose—

MR. SPEAKESR : I can take it that you
have finished your speech and your time is

OVer.
SHRI SAMAR GUHA : No, No.
MR. SPEAKER : SHRI N. C. Chatterjee.

SHRI N. C.CHATEERJEE (Burdwan) :
Sir, we will be failing in our duty if we
merely look upon the miserable situation in
North Bengal as a naturzl calamity. We
shall also not be doing our duty if we are
blind to the human failings also in this mat-
ter. I am sorry, to say, had the local admi-
nistration been less inefficient there would
not have been this kind of horror, this kind
of dcatbs, this kind of tragedy. It is the duty
of the officials locally posted to give warn-
ing to the people of Jalpaiguri and if they
had given the warning in time—which is
possible under the circumstances—this ter-
rible loss of human lives as well as loss of
so many things would not have taken place
and would have been avoided to some ex-
tent. At least the damage would not have
been so extensive. Warnings were not given
by the districy administration. This has
been practically admitted in the report of
Shtri S. N. Ray, the former Chief Secre-
tary. The port authorities gave a warning
to the Stzte administration of the danger of
this river sweeping a cross the plains. I
am told. Sir, one member of Parliament, in
the Rajya Sabha, who is resident of Jal-
paiguri (who is a tea planter) had visited
the place at about 4 p.m. on October 4 and
informed the local administration that
there was this on-rushing of water. But
nothing was done. No warning was given.
Not only nothing was done by these people
but these people were busy sending their
own families—people who ought to have
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done their duty. They did not do their
duty. On the other hand they were sending
their families awzy. It is these people who
forced this havoc in this manner. The
deluge came in the early hours, at about
3 am. on October, 5, when the people of
Jalpaiguri town were still sleeping. The
West Bengal Commissioner has himself
admitted that some of them, who are living
in the ground floor, would have been
drowned. The hosiptzl nurses did their
duties magnificently to render help to the
persons involved in the tragedy. We were
told that 47 prisoners in the jails were
drowned but the official record is that they
had all run away and not drowned. Between
October 5 to October 10, there was no ad-
ministration as my hon. friend pointed out,
in the entire, Those who managed to
survive were completely isolated and they
suffered for.about 72 hours without any
food, drinking water. We should express
our gratitude to the people of Siliguri for
the prompt assistance they rendered. Ulti-
mately officials reached Jalpaiguri on the
11th and started reliecf mezsures, but ll
then these suffering persons managed to
survive only on unofficial help from Siliguri,
Only on October 12, the corpses which
werc strewn all round, were sought to be
removed. They were under five fect or
more of silt. The influx of water in the
Teesta has been so heavy. We think there
was some defect in building the Teesta
bridge itself and something should be done
to look into the matter. We have asked
for the appointment of o co-ordinate com-
miticc not only for relief and rehabilitation
but for doing something with regard to the
Teesta bridge.

As a matter of fact, the Master Plan for
North Bengal wag submitted by the West
Bengal Government in 1962, It was pre-
pared in consultation with experts of the
Geologicel Survey of India. That should
be properly checked. As a matter of fact,
therc was some defect; the narrowed the
width of the bridge fromn about two miles
to half 3 mile. That led to the trouble
being grcater, to the onrush of the water
being so heavy resulting in the ensuing
damage being so colossal.

The Statc Government submitted a com-
prehensive plen for flood control, irrigation



Statement on

279

[Shri N. C. Chatterjee]

and other things. That would have cost
Rs. 200 crores. It was a fairly well-
considered scheme. But nothing was done
about it. 1 want to remind the Minister
and also the entire Cabinet that the North
Bengal tea ostates give the Central Govern-
ment o foreign exchange of Rs. 100 crores
annually. So even an expenditure of
Rs. 200 crores on this scheme would not
be too much. Implementation of the Master
Plan for North Bengal is the main perma-
nent solution for the people of that area.

When 1 went to the Prime Minister—I
went to her twice—we had a discussion with
her. First of all, we demanded Rs. 45
crores. The second time we met her, there
were some friends from Jedpaiguri; we
explained the difficulty and wanted Rs. 50
crores. There was no difficulty created. I
remember her language. She said, ‘Re-
sources would not stand in the way of the
rehabilitation of these unfortunate people;
resources will not create any difficulty’. That
w:s the language she used. Shri Tridib
Kumar Chaudhuri is here; he was with me;
he will bear me out. She said, ‘You need
not be afraid of that. Whatever has got to
be done bas got to be done’. T said that
relief is pot the main thing; relief is only
just to keep the people affected alive, but
the m:uin problem is rehabilitation and at
least Rs. 50 crores ought to be spent. She
said that ‘resources will not stand in the

way’. That was her language.

But today I find that some committee
which went from this place have said that
Rs. 39 crores would be too much. Their
attiude ig so baed and so unsympathetic.
They wanted to cut it down when the
State Government wanted only Rs. 39.5
crores or some such figure. When the
Prime Minister says that there ought to be
no difficulty created to deal with this colos-
sal havoc and tragedy, this is the difficulty
created.

1 am sorry to say when this terrible
tragedy took plice, the Governor of West
Bengal, Shri Dharma Vira, was himself
camping in Darjeeling. Derjeeling had been
subjected to landslides. You will be amazed
to know that he did not know of the magni-
tude of the tragedy; he did not even have
a rough idea of what happened even in Jal-
paiguri. The local administration did not
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even tell him that or he did not do his duty.
Whatever it is, for some days he did not
know until he came down later. Even when
he was camping a few miles away, he did
not know or was not informed as to the
extent of the havoc that happened and the
tragedy that took place.

We are really asking for two things. Do
not go on dilly-dallying or shilliy-shalling
for money, whether it is Rs. 39.5 crores or
Rs. 50 crores, with regard to this colossal
tragedy. Secondly, have a proper, co-
ordinated plan to save this 2rea. It is pot
that this was not known at all. As a mat-
ter of fact, when the Teesta bridge was
made some people foresaw the trouble. They
pointed out that we were making it too
small, we should make it wider as
British tried to do. In our time we made it
much smaller, leading to the onrush of the
water being more extensive and terrific.
That has led to this terrible havoc. There-
fore, that should be looked into, and that
can be done only if a proper committee is
appointed.

SHRI BISWANARAYAN SHASTRI
(Lakhimpur) : I am glad that the Minister
for flood control and irrigation has placed
this statement on thc Table of the House,
on flood situation in the country the
third ip the serics, which gives a complete
picturc of the devastation caused by the
floods from Assam to Gujarat, from
Rajasthan to Orissa.

Floods in this country are not a mnew
thing, but the floods of this year are quite
unprecedented, created havoc all over the
country, and the people have suffered im-
mensely. So f:r as my State of Assam is
concerned, it has experienced floods twice
during the current year. The first one
occurred in June and July and the second
one in October and it took a toll of human
lives, cattle hcad and other things. The
Prime Minister was pleased to visit the
area and grent relief to the people. It was
good, but floods arc a perennial thing and
a great problem for the State of Assam. If
measures are not taken on a n:tional basis,
if permanent measures are not taken, then
piecemeal work and granting of relief will
not help the people.

In 1954 there were heavy floods fin

Assam, and after that a n:tioanl policy on
floods was declared by the Government of
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India to be inmplemented in three phases,
namely, the immediate, the short-term and
the long-term measures. According to the
statement of the Union Minister of Irriga-
tion and Power dated 3rd September, 1954,
the immedizte phase was devoted to inten-
sive investigation and collection of data. In
this phase it was envisaged that a compre-
hensive plan would be drawn up and designs
and estimates prepared for short term
measures of flood control. Some measures
such gs revetments, construction of spurs and
embankments were to be adopted imme-
diately at selected sites. Those short-term
and immediate measures were taken, but
what abouy the long-term measures ?

The long-term measures were proposed in
this way. The third phase would relate to
selected long-term measures such as con-
struction of storage reservoirs on tributaries
of certain rivers and dams and additional
embankments, wherever necessary, but
since 1954 till today no storage resrvoir, no

‘dam, nothing of the sort has been con-
structed in ‘Assam though it was declared
as a nctional policy on flood control in
1954, It is a sorry state of affairs.

A comprehensive outline plan on flood
control in Assam was drawn up and finalised
in 1965 on the basis of the recommendations
of the high level committee on floods consti-
tuted by the Government of India. That
master plen envisaged a total outlay of more
than Rs. 300 crores, but up till now, in-
cluding the present year’s grants, only Rs. 26
crores have been given to the Government
of Assam for flood control measures. Such
a piccemeal action, instead of doing good
to the people, increases their suffering,
because it is well known and stands to com-
mon sense that if an embznkment is con-
structed not fully but only in part, the
water goes but in that direction and sub-
merges vast areas and causes damages to the
crops and other things, Therefore I urge
upon the Government of India to pay their
attention fully to this neational problem,
particularly my State and the rest of the
country on a national basis. If this problem
is not tackled on a national basis, it will be
impossible on the part of any State to cope
up with this n:tional calamity. Floods,
drought, erosion and cyclone are the
national calamities which cause immense
misery to the people. But there is uptil now
no such pational policy to fight these
national calamities. Only when something

KARTIKA 27, 1890 (SAKA)

Flood Situation (M.) 282

occurs in a certain part of the country,
relief is given and some ex-gratia grant is
given. Instead of giving relief ard cash the
Government should take up precautionary
and preventive measures.

So far as the precautionary measures are
concerned, the Departments do mot give
much help to the people. Sir, we have the
Meteorological Department which has miser-
ably failed. No doubt these Departments
have provided service to the technicians and
scientists but could not be of any help to
the public. Happenings in Jalpaiguri, Dar-
jeeling and Kurseong is the best examples
of the efficiency of this Department. In this
connection, though a bit irrelevant, I want
1o mention thzt on 28th October an IAC air
flight took offer for Calcutta from Gauhati.
This flight was involved in a cyclone near
Calcutta and could not land there and went
back to Gaubati. Op inquiry, it wag in-
formally informed thsit there was no weather
forecast and the radar reading was milead-
ing. Therefore with great difficulty the
aircraft returned to Gauhati and landed
there. This is also one of the instances gs
to how our scientists and the Department
are working for the benefit of the people,
for the benefit of the country and all round
good of the people.

So far as the preventive meausres are
concerned, Government should form e firm
national policy and have 2 major depart-
ment or Commission to tackle this problem
permanently for all times to come. Other-
wise, if a cyclone takes place, we rush the
relief and if a flood takes place in Assam
or West Bengal some relief is grented and
there is also a quarrel between centre and
states regarding the amount sanctioned for
the relief measures. This is not helpful to
the people and the country’s economy will
go down from bad to worse.

In the State of Assam during these 14
years the total dzmages caused by the flood
is to the tune of more than Rs. 107 crores
which his calculated at the rate of more th:n
Ry, 7 crores a year which means about
1/15th of the total revenue earning of the
State. If the State hcs to bear the entire
burden, its economy will go down to a ruin-
ous position. So is the case with regard to
the rest of India, The total estimate of
India. The total estimate of loss and
damage by flood and cyclone dur-
ing this year is about Rs. 170 crores. This
is not a small zmount. We are now trying
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for self-sufficiency in food front and other
spheres. If the paddy and other crops are
-.damaged in this way by floods and cyclone,
all the attempts for self-sufficiency in the
food front will be futile. Last but not the
least, I urge upon the Government to take
measures for the construction of dems and
for taking other flood control measures in
the State of Assam. We are hearing about
the construction of Barak Dam project.
There is the Kopili river project also. Year
after year this is mentioned and a plea put
forward that the dam cannot be constructed.
Ther is landslide and or there is something
else. If the multipurpose project cannot be
constructed, a dam for the flood control
can be constructed. And that phase should
be taken up immediately. I urge upon the
Minister of Irrigation and Power who has
visited that place more than once and knows
all things personally, to take up measures
and not to place all things into the cold
storcge.

With these words, I thank you, Sir, for
the opportunity you have given me to speak
on the flood situation in the country.

17 Hgs.
SOME HON. MEMBERS rose—

MR. SPEAKER : There will be no time-
limit but those who come from the flood-
affected areas can speak with greater autho-
rity. Only those who went there and saw
it can speak with zathority. Yes, Shri
Jagannath Rao Joshi.

sft JweATe ww S (9TE)
qey wERT, 9% & faug 7 foed
a0 7 A1 gw AW F faw fEar A
I ARG I, TAFEHE, AR AR
G AT A T | IgH TR AT
g 39, fage ok Fma F &
¥ 91 qrg o1 7 99 W fquR #7 @®
£ FE [ A9 F 9CH 9T T AAT §
IqH TH g &1 e fear @ g
fF 20 9190 | 7§ A FE A0 TS qA
ag FW! A g @Y | fr wEeE dax
gmifatiz | favg oo 3w F R
A A AN E FFHIRH AL
FIOAR § T FSY T F IO
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qE AT & | TSI F F79T & FI0
R AT TE | wEIE F Ay fraaT F
FI A7 [T F AN FR T F
FRO TG A7 TE | T I A FF
H -EAT Y v AT N7 @Y I
F FRO Y IAT FA IT T AGHT
@ & A7 A7 Ay 7 g ag Ay
TAMF I | TAFT A WY 0F FIRO
faed g5 At & 1 & @y & 9y e
VAT F AT T AT qT qAAr @R
IARTIA F FHTO AT AG TG AT @B |
A¥ g F IR qT A F FO
R IA7 92 F AN AT qH T2
& PR g AT TS 4Y | gAfAC AT
@ = fr=a w41 Y gawr @ fzi
# qieT AT FFAT & | UF AT A G,
O A8 F Y AR AT 9@ &
1%, 3T AT H1 fa9R AT T Aavas
g2 sagw g fau & arE@ET
fF ag & q@ ) uF IgEAT ST A
freeit =ifgm ag 2 Wt 4@) fae1
aEY T us fasga @wTmar frErd
AT ] | aEE FT S iy gz W, 12
A% 1961 & fa &1 ST st
a1 frwm #3 3@ a1 SEF d97 @
5 ag #1 F1E @I @ | HA@Ad {w
agt 1 AU B AF GEAT I AW
FN AL T AT\ GF FH @ A9 AT
AT agr F AR A gEq o faan 6 g
& FAFEL F1 36 HE Tg, ALY FT AT
ag @1 # ag ga fAey g Ay =%
20f@ e A Us w9 ag @1 2 a9
AT 4 TG TH 1 5 a9 faq af
4% ) g@E qg FT IET G F 41T
T AT | 6 TG AN9GT 11 T, 79 IF
L S FEFEY T7 @ AT A AV
# g ey 91 SR § fafa-
TEY frmeEis 9g= AT 97 | A@gt &
f& 4 arlra &1 &Y F 9T T )
5 T ®Y QT AE I HG | 60
TR HT AT Mg WM FA1 &9 147
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ar | 6 I wH F F qgaT A ¢F
T | 9 A7 qor fE

“What is the local administration doing ?
Is it functioning ?” The vakil replied, “Mr.
Jagannath Rao Joshi, the administretion
does not function normally, and in an
emergency it _fails."
TAMETEY § uF FeEr wfaw o T
Y | 9w 97 9= #T 9 & @Y,
F FAT-HAT AT § qg @A ¥ fAO
aEr mifew aF  fasoEt & & ot
¥l | I FrAT gL g gNT & SAfE
g AT & 1

SEET AT X 9gW ¥ fAw 9w
&1 AT TO T O T919 FI AT & |
W@ W AT @ uF FIEET &4 |
r-Arg g FY AMT AT g€, 79 24
HZ qHT & 37T @I | SR wgr fF
7 g #Y gft 51 AT@ T99 § SART
gE &1 s wgr fr 9@ gy
THAT Y 7T @Y Tgh S FAST BT B
IEHT FEI A FEY FIT @A Aav | fFg
FE TH TEY g1 9FT | 9T GEY AT E
AT UFH faT & SR A IATATATE |
9T § qAY TF ATHT A FgT F ug wET
Y aeag AaT 2 R AT Y, a0 AR
AR N T & AT UL B FI 347
& | S QT AT & AT 9T agr S 941
ST 8, FAT F1 IAE FIAT AL |
TF TH AT g/ TTHY ) queqy &1 feeaa
FTWE, Y FgEAR | 9@ CFAT AGY
g1 ot Y fesfy F I @ N w1
qG FE, A IEE AEAFEY, IGET
o fom-forr & w1 et ofy,
TN A A AW | TE AT SAHY
qg & faert snfge |

17.05 Hrs.
[Surt R, D, BHANDARE in the chair.]
6T gAT qATT OTAT § A3 F T
AR ? gE@A AR O I I
¥ qo1 Y IR vy fF g ¥ ag A

7€ ot AN & 1 foeg o ST FoAET
TgAT 9T qq A1 AR A, Agw W
ieE, @ FART &g & SR
A9 § §3 T ag7 IF P AT AR AW
F g GGWET 97 S&fE T A
fgr Fangan ? fERA TR &
A, &F =9 o @ A, gun faw
@Y A IfFT ag F TSAWA AR,
TAW F AR W AR AW F FEgA F
T WY AE-TET & F7 AT FA & fow
TG A | AR FY A 19 qga AT
£ fF oF U R FAER 99 S
@ & 5 FT AT Q frerw & fog g
AT I GAX A I FT AT ¢ Al
AT AT F qIE A AT TF &,
FAR TSI FgA 9 oY 78) 9 3%
§ &Y T 7 95 FT FA-FI 9
JAE; A B Tg q@ AW §
qaIE Fraal & W Wy § %
FATT F1E et ATy, 7| Ay A,
g g 918, T g ¥ g i
g # FITEN FAX Y THY T A AT
Za%1 faegd qaws A F |

s & o gifa gf, @@ A
qIA & e 9T qAF9 @ §, W
H UF W19 A & | FgT AT HT A F9-
frat ama & | Fr aF agi A g
THFT ST A & | FET g &
s feq § g aga wHE | AT 5w
TG & qeq &Y e &1 ¥ @FR
foray for 7 gare AT EEA AXE. L. ..

wqﬂ:ﬂum: 20311'(311'!"?[
qT§ 1 20 FATT IEIT &ATAT |

off wTeTTe W W TTH 1754
faar g & | o &G FAFERT FE
§ fr 20-25 g AT T AT AT
oY 9z ww & an @ e afa &
st aiwd feg § ot X, Wz E@
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[sft s Tvw W] :
WA P IR ow N, 3w gl
AT qga FAE |

ar wee WY 9T qIg AT AT g ad
IGHT qFEAT FIA F fAw FER F
T HTE qrHA AL § 1 AY W@ A qOT
fF I ST wE EF & BET I
% frg, 3% @ %S wgw ¥ fam
% W § a1 78, a1 IRiT wel
fF za% fau 1€ qum @ § 1 =T
@raTtas ¥ § g oW §, ST qQ-
I #Y Ay #iE A W, A A
w AL Y §, e & )T ar) &1
g F1 A% W R, - d A9
ATt & agr W FT 99N R BR
[T AT WA F @R B 3 AF
T 8 | & M 9 qQ FT qHEAT
F & faq @Y aafas ar -
WA F 9 gIgA gET 90ge | afE
ag W FE 4G W | AT T AgATEIR
SR aTF {T ETCF T AT T AT 4T
qEE @Y GI9 A9 FT ST 9T |
# frmmiar & faeiiret ag= Wit 72F quar
T q9Y WA A wgRd mEl W@
F 3¢ WY UF I AT S0 o1 |
& e form ey ¥ o @ 91, WeRT &
fae T, 4 @ F1 g AR T
& AR F1E o & feafa & agi ALT ar
T a1 aFAT fE TH ALY FT AT F4AT
gr ? W SR A e g ?
3692 A5 F a1 off La T AfyFy
Y Tar g% 6 Ty A FF wrE |
agt &R et ®1 $5 oar T o) wwi
fedrgt & FEsal ® W @
foF Ty wi @Y @, w AT ¢ ;wi
FT ©€UF AT I FF G q@l
g1 % T w7 JFH | 3uT A
T VA AR Feam a1 f&F e 7
TRy qg A 94T AEY | WA e @
orEw & A FER AN 9] § Ay wAT
g g fF 9w ww wf weefa
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T 7 AT} Q¥ A awdT | ST T
|G Y A AT 9IAT & AR AW AT
AT SR TR WY o o F agi A
feefirdt & a1 g gak AR Al
#1E ot agt F1 TP 7 W@ g, qW
AT T U A | foeg M smead
T a T e f faseE @ oF
FrewTieET € § fvg 5 ardE &1
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FT IIF AL TE, T 6 FT IR
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%% g 41 fRel g TamETE & 29-30
AT F GE 9T g, w1 gau gara
TE gL 1 qo 6 F1 gag ¥ &1 qT AWM
FI A AT FAC@T AT, ITR! A T
I g Srar 91, 4 fashsy
F7% § Og gEAT AL QA AT AFTATGY | ATo
7 gag F1 77 @4 @ e wr g
feefrreY &7z & 721 Y 7 | st XAfear
AR g9 § uF oar qwud g e
gIT SRIT 1 JAAT G 1 AFAT
1, afgm ag o ga SwT T ag faar

¥ 9 AT g9 F A% FT
F¥ ! ¥g 9gq Wgd F1 T° g &,
i 9 @9q QI Aaq  eaw g gaAr
gar g 1 Sy ifaw wv aua fwa,
AT FT AT AT AF@A & GR T
St avg #Y q3E @§ g9 §, FE-AE
AT &1 A § | N T @y AT
et FT qa1 ER——TAIA &7 7 &7
&g ET—UH-TF 9T | foqqd 93 9
T qOWE S 9 | SH §Wg A%
TF a0 4 Fg——A19 FT TE FHA g
TE, oG AR ATIHT FATR AT R
FNABTEIA, FE Q@ & T F 4T
e AT ®9 § S W FE d% FAT
8, TSt &1 O FW & fad oy qeEr
ifgd, g AT A F AWA F G_
Aff &1 @To 5, 6. 7 § IHT 10 IF
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ST ofY gAI AR qREAT § wRT—
Fr§ WY vefafaguw agi ox samT =&
FT @ AT | G¥ A qngEny faw
Fga g—-fagfwr @ e & @z 59-
i@ A ——FF § FIW AT
7 a1 §f g —emaEifis w9 7 T@i
T FTE WT FHUA &Y ALY ¥ @) Y,
FZT IV RIE €2 ALY oY, FAAT AT FTHIT
HT Y AT | AR &1 999 &1 $ TF
TAY 9T AW AT AT 91, AfF dar
qGr AT |

% F 1% q9 § TgAT AT [T ARA
A1l g——ag & nfaifas | ImEr A
& % garegT #1 yEw@ 2 8, faana
F AT qEEAT AT E-—AIT FT AT
A AT qRfEt & aea qEedr
qTfl §——9T FY, T F1 6T § @er
faar s zow fod dan, TEa 1%
T FY =TT FIAT Tg7 T Z1 AT
2| g W T HE@ FT FTH &1 14T
Z, %9 3z @ agt afA & 1 wiws
fa7 g & o7 WeAA AT 9eme AT -
IAF AT AT AL | qg I FT a0
amar & ff awaa 7§ 9w F F1w o
AT FUE AT gifd E & a1 ¥ H-H-E
7 ZTo Fo UAo T ATZF & NT4AT FIAT
AgATE, 99 fF 7 @d 9 A F 9M-
FRE, @famm & faan §, W @
FH IT F FAFTA § A F 975 3
T fagman #3711 gfte & wrd &1
g ATAT TAAT TG HEA0TF & |

T @AT TEA 9T AT 91T @ §, I9
F onfax § I F & fr g ®
9T UF FHEN a1 §E 8, # A WA
£ f wow @ A gfufa a7 w2
axd, @ % fad ¥z =X = afafy
FT TSA FEAT G | oTH FEA &
AT I qF G F-HT T F AT
t—zx gfic § ol AT SEET
A g W 3% wifew $7w 9T
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1 et gfcadd AT
AT HIF qHA @ QIE | 20 8
9 Q&Y a1g G Ay oY, ar &
T ? TEET AW mw A g
fred 20 @TET ¥ AW gA AT T
TR FQA AN Q| TRIREHT 77
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21 70 %03 TR & gl wreT § @&0-
FRAT , T AT | @7 7Y Ry
zfa g€ g | afs goeTe faumas €0
7 dar @« 5T ¥ o5F ®Y oA, $f
FT & afedi #7 TgqE q® 04T A7 qv
o T FT QG q1G T 919 QAT EY qFAT

z1

T A FPIA T AT A g,
IqF SR A &Y o Fo THo WF 7
Fgg | faeg fagre &7 St o Fg
AT § | AGT T AT AT TEY FgT AT
¢ fr w1 gaR WRw ¥ g g, af
ag = felY wRw & g e ar
A% 4% ¥ @ & & I Taww
& T grar | fagR W qwar & w9
¥ g 9 WA &, € W ®1 e &
Fifrw az WA FI—IE 7 TG E |

g0 M7~ W A F AT
AAA-EIT g &, T g afx wr
TR T §, N WA AT F A
¢ 9@ ¥wg @TIaE &9 & qE &
azra wgt 3—=@ &1 faege fawr
T8 A G, A TF A T 1 FerTT-
feaw A€ &, FH FQ A AW €,
fora® FTToT T T AT § AR fEe
I FT WaHT afow fFwar § | e
FriT MW & aR A S oA e
& &, 3 § arnaw & qaman § fe e
ZrAT s & fad S STRTE dara
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T §, T F FITT I AT 4T, TH
T @ A IW ¥ % 5 0w ofw
7 grfq g€ art AT g N R ¥
e AT FARY T AT ALY & T,
afer 9@ a7 @ O ENE W OO,
T Ffee & uF g Agr T Aw I
Tt F fedwm gam 1 o7 o7 TR W
TAE ~—dto Teqo o Fy gfer & W
Wy N gfw §——vw aww Foadw A
aqeYT, ARTF FEEA FT W A9
FT FT A FHAC SATAAF |

AT FE——AGT U7 qET F AMAT
TgT & TIE | 9T g § | Foowy, Awa
1T ATy X ST Ty I Ffed, 7 oA
7 F a9 AEA | GAA TgT IX FAT
i fear & o sor-faamei #1 o
g Wz g« fem 9g ) afg arag §
9 WeT § TFX AT AATR A7 ATG ¥ 9T
FY TR FT TGT HGT T et qavery
&1 o0 HR § 0F S geer o AE
ZAT § | 9 UF AT QAT AT -7
HT FEAN KT AT A GEET A
gaaET § fF @90 a9 T
FAT AMEA—-—FH-AF THT FATE ATAT,
G HTAT, I THY &1 IUT AFATT
frar o @xar § ) afgw 379 WA w
IUT BrEF FY qATAT KT A1 AF F
oY X W e Y agaer
grawar g i

qT IAMLS & L § UF AT
T T FT NS FL@T § | AH a@r
7 W qE TN g & - ww W
drer | A @A WaWE a9 9TE g,
TE T T TR GO0, O qrw g
) T GO T Y | @ wwar
&\ A & AT F gy wa WA g gy
awea g o <t 7 fafew, wom
T AR WET § A F 9 1 qramEt
T ®Y K AT AT IW AT AMAA T
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g @ FT oI grm, faaw s
A WaET q1g aTE | § Wwgan E R
W AN 9T W AEE W 2 qer
21 sfat gz T g & 99 39
Fufaffe ¥ &7 7 o7 wrEEwRi
1 ¥He 7 * o7 g 7 9T 9F
&——qg WTEAT TG € A1 qEr g, wEA
wmat g feam w7 F fufe &
TeE X | F AqTgAr g 5 e vE eqrdy
s f frafe £ S 39 a@ #
yeqgq 7 fF qe FT-HF IqET g,
TH FT FWEAr 97 quEd & fawr 57
AT F OUF IWAE A AT A
gfez § ofier #30 Io1@ NA-FEC A
WET T IGAT

st qAT qE1E wyA (FHEAIYT)
TqTafd 15T, A1F ZTH AN UF F
e o faw7 #7v vz §, foawy g
ZH 19547 21 fasir 47 | amAF 1950
# A1 77 w21 o A a1 5 i
A7 AT ATAIT 22T AT AEE
maz 93 F 77 WA IRM F A0
Fma, faz 17, yaw, 9T A7 oqT 7
e 9T F1 77 Zf3m T 9
T WY 7157 [VET F I F 57 E
e ag za 0 79 faofa ¥1 @ %+
w5 | favarrAma A rafagi g, 39
1 U qga g7 FEr Cfr EmEe
AH qFAT | AT A HTeT AW A
4y @ N7z gTae § afaw 7 FEA
Fz1 & fx ux @@ owAr wfgg
TEfa & TH W IS & AEIE
FTAF |

Tqafy S, ¥ gUEE g4 § @A
g, famer 9z @ v &
IGH OF TE GITAT A1 R TEAT
g, ot S amw-fage FwEAT 41 0
1954 % T@ FIE) 77 FI7 & q7
ITR T A AN W AT RTHA
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FARIYY, qiorar F 87 50 Arw AW
71 399 §B A AT, /AT TH-
UE qF AN AT WA § W@ AL
3T a1 fRar Ty g § 9¥A & wTw
nEIE AT s3zav Afa F g aw@
uri f& F09 fagr & 34 @«
IR ST F AT 1 T IR AiwE
=To v, fa=rs wat § g3 7 €
afra afs zag smar Zwft (| zw
FiFT § -7 T2 0 § fF sazaw
7 it agi & g€ ufq &1 a@wde &
2l & | fwa¥ uv fav, % oiws
it 7% wHfaa 741 feo o7 @& £, wmag
qTEIT qEALT (7% & F197 7 g
g fev faqa g7 T & 3 79 <y’
7T TaF F1 a0 A fAv aE e fram
T & wEEqe fFar o gy &0 zaeY
T WG qTEIT AT IqE 919 afg
AT qiFT A T ET a1 5T gw A
oA 7 wEraws fr faufe aga ah g
AT AR W (A s F Fm A o g
1954, F 17 W FIFT TIOAT F q¥aey
q AT, WAAYE, FOrET AT s

AT 97 FEET F FIT ST J AT

AT oY 5 sprT o A garE & Wi
TAF IF 7 FE AL FA AT fET
av fea z@d @3 o fE< o gam
FIq 3 A AN F@iE GO, FOF
A7 |1 a7 gy @1 A ANAT $FEaT
F1 A7 aF T A qIE F FTIO AN
99 &H T TR | AT AT fRe 9FTT
A7 F7 AT FT AT qF | §Y OF AHET
g qut & a7 g9mel qust € qur £
Z, a1 399 Fa1 fx wag ag Fec &
az F7 9TE § | {7 &7 H|qAF fway
B g4 ¢ TIF W F I e
gz @it g€ & 1 3T AT ag #E e
ag sTefas w1 § A fs s s
§ A A s TwE e A
T FaT, &1 7g T TRl ) A
MIGY ami Fr o g
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i gEd org ¥ A AT ok §
fFeft o 7 R & @wr
‘" AT A ERT | o w9
1954 ¥ waFX M@ ¥ IR F QAT
fE FeTe 3 Fqa ) d7 W= fr gEd
wfsarear § FifF e@wma oide A
FHTT AW | Firer Tw AT &Y fawar &
AT AT FET FATH FT FT7 g AY 74T
#1517 Eq FT AFT AET &Y FFaAT A7 7
feraERFaF IR IGIT
&% 71 & 98 uw ¢ % 9yt 9@t s
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9T It W] ¥ F AgrEET & w7
FL | TRA & FOORAY & G
AREL A

UF FIT YT FRA T A | FAEA
ATET 7% S § | ¥ T w97 4y
£tz ofrar § oF T FAA T F7 T
@ & | IR F ar fE T dvw
grar fed | 7T TR -t
R, T ¥ W qEfawy #w
I9F qX FAGEAT dET AR FEL
a8 dwifiges AR ofifead & wgr fo
a8, 78 W@ § T@E sy F ffaw
frar o7 @FaT § 1 AfFT SEH ey
F ot onft o FB T guT | § THET
wrx fawré 7 ¥ g fF o afae
F ag Wt 91T 99 7 g 3T T T
$ | § UF W GATT [T A-AE |
7z ot afredt qedw o off qeEy
¢ v femd v T W g
ageY a7 Ik WA/ 3 @ qfesw
¥ 3T 3 o g ¥ A7 FI Q|
FAET AT ag EFT fF aga @ A
faganit 1 @ w1 T aHE fAe
qr | 7g N et afiafees TSI
¢ veed criwdRew 75 M w st
gekwiAze 75 N9 & (wqwwwm) ...

# qfraily WX T AT T E | IR
foeii-zwm, i, wi e sgaEr
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[t awAT ST W)

7 <Ydfa v amaer seweT € 1 9w
" &9 T 97 a9 Fg1 0 91 fF AT
AR &, TIT X FEG AT AW
T O T 1 T | F wF e
I F FAY A, T IF 4R AR E,
I G9Y g 74T 97 FF OF Awere e
st A frgfea o 1 9wF W
AT w7 iy wrfrer fear T
T T I 7 500 AT B §T AT
F AWM @ & Iy & 1 3T F gewd
TR AR I E 197 48 F T F
WAFT g ArE Y | FATA FT FILATT
QTR T | IFRYT AT T FT
ghoit feeam @ &1 T AT 1 IR
fag 4% w71 a1 fF v g9 AT
Ffe wmag o o 3@ AG & Q0
& Ioim fd § awm aig (R
saer /) W faw B oA g
TR AN GEE A TRE | XA
qAaTE #Y 1T FF A ATTRT qTOAR
DM ITF AT &TAT T AT | 5
R STEY, THe Yo fodfaferRem
FAA X F | agt X FHT TF I35
Tl FTH A g o7 a7 | et
A § @ @ ¥ g g ey awg
¥ B T fFar o @ | o=t aF dT
I T #Y T &, 7 Fgv 5 AR faae
T § Y T § 98 dow JT@ AT
gfomt #1 & @t aifge 7 fF S9
Tt A o Fowmoogy ¥
FIRN ST & | THA FY I W P
FAAGHY DN qEEdl F W S
Fem FA A gfiemt #r ol el
T § 37 ¥ fA qW & dw q &
FET O FFS § | T F1 A fawaw
T o gy &1 AfFT ww e
Ffeoriz anfree weeT o & @
avt TS 0T 1 R g I A Ear
it R Y A sarr adi €
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W TF TAREHS T qIE g
AT 3T F1 AFT K gTO a3
MATEAE FT FF TE AT AT A TS TEY
& AT A T CH IT ASF AGH g.

’ﬂrﬁ-r:r gar =ra°r 1?@ {“r T q‘r a"}
qu!ﬁ‘ﬁmgfﬁ‘srﬁﬁ?ro
T g fag agr w9 o framl T
ATHT ITH AT JUAT @AY AT
TE | IRA T F G FET g
¥ FEM AT TS G =BT T [T
7 fa=r @t | Afdw 5= T q T A
TV ATAT WY FATE | AT AT FEAT AR
2 i Qg AR FaTER G 5 & faw
T ENT ¢ A 48 g9 £ R uw
g qifFarRET wHEmE #7 faair
favam s | (somwTR) SN @7 ffr
F Fg7 fF qex o § $Her qee
W T Ao FoTEE WY A
AT & | FET KT TAg FAT g1 AT
g ar fex foaer afeat § 3 e o
TE aFdt € AT T AR IR
&7 & T TET FAT S ARV Ay
IUT § 1| WAC § 9oz FE 2w
FT AT I 9T FX | 3T § 2o FoF
faz ¥ WY wT SREfeaT ST
T AT (AN ) WX AT AR F
&t ®1 g & fqu ot gw AW A
arer aWT g % qFA & qr A AqwAr
T YET FATE |

SHRI S. KANDAPPAN (Mettur) : Mr.
Chairman, from my State of Tamilnad we
have no complaint to make ¢gainst floods.
We would be most happly if our expert
Minister here—I am told he is an expert in

the field—can, by some ingenuity,
the ﬂoods to our territory.

Unfortunately the calamitous ﬂoods that
have occurred in various parts of our coun-

divert
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try cre causing a grave concern to us, and
the poor industrial development and the
recession that we have already been passing
through, -are agoravated by this kind of
calamities that hzve been frequently occur-
ring in the past few months,

1 did not have the occasion to visit any
of the inundated areas. But from what I
have seen in the ncwspaper reports and also
from the various speeches that have been
made by the hon. members in this House,
1 fecl that the situation is really very alarm-
ing.

But what T am really concerned about
iv this....

st iy Trg : awrafash Froe ar

T T3 q1 AT ZAT-HEiE I sy

qEAF |

MR, CHAIRMAN: Every word and
every sentence will be conveyed.

SHRI S. KANDAPPAN : Sir. this is not
the first occasion when we are discussing
floods and flood situation in the country on
the floor of this House. For the past 3 or
4 months we have been discussing this issue
of flood and drought repeatedly; I think
we have done it almost 3 or 4 times in this
House and the speeches were of the same
type or nature and probably the reply would
also be of the same kind. That is what I
feel very much concerned about, Sir.

1 have gone through the statement made
by the Minister very carefully. Except on
certain items where collection of data and
some analysis were made nothing satisfac-
tory is to be found in the statement. This
is an index on the front page where the
‘rainfall characteristics’ are indicated. In
the first chapter the rainfall characteristics
have been very brilliantly analysed, T have
no hesitation to complement the Minister
for that. Then there is the chapter on
‘Flood situation in the States’. That is also
given rather fairly enough, But then when
we come to the chapfer ‘Damage due to
floods”, here, T should say, according to the
various representatives from the States.

there is a little under-estimation. Regard-.

ing the last chapter ‘Statement of flood
damages’, here also, the damages is a
little under-estimated. But in between
there are two chapters ‘Central assistance
for flood relicf and ‘Resume of the 1968
floods and action proposed’. These 2
chapters are most disappointing. It is there
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that I would expect the hon. Minister to
indicate as to what they have done in the
past. what they are doing presently and
what they propose to do in the future to
prevent such calamities and to attend to
the work when flood occurs. Sir, flood is
a natural calamity like fire or any other
natural calamity. Is there any machinery
in the country—when there is flood any-
where, or when there are cyclonic dama-
ges—to rush to the spot and immediately
doing the work ? There is a small indica-
tion in the statement that they are going
to create such & machinery 1n future.
What have they been doing for all these
20 years? One gets the feeling that it is
only this year that we got independence.
These floods have been there ever since
1947. For all these 20 years what have
they been doing? Have they thought of
any long term plan with a proper perspec-
tive to see that these kinds of damages and
calamities are minimised if not completelv
arrested and the injuries to people and
damage to property are reduced ? Sir, on
page 18 of the statement, I am sorry to
say, the first sentence states like this, under
the hcading ‘Central assistance for flood
relief’,

“The responsibility for relief and rc-
habilitation measures following any
natural calamity is primarily that of the
State Governments concerned.”

Sir. what a rediculous statement to make !
How could you say it is the responsibility
of the State Government? It only shows
the callous attitude of the centre; for each
and every thing they encroach upon the
legitimate rights of the States, The Centre
does not allow the States even to enjoy
the rights which constitutionally belong to
the States. But when jt is a question of
natural calamities, they try to assign
nature to the States. They say the citizen-
ship is Indian, the soil is Indian, but they
assign nature to the States, What a callous
attitude on the part of the Central Gov-
ernment to give expression to such feelings
in the face of so many rcpeated floods in
this country ? Can the Minisier honestly gay
that it would be possible for any State to
cope with the natural calamities of the
type occurring in the country today ? It is
impossible. I am very sorry to say this
kind of attitude indicates the ‘'mind of
Government, their indifference; it shows
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that they have not properly appreciated
the magnitude of this problem,

Later they go on to say what they pro-
pose to do.

“The floods of 1968 have highlighted
the need for accelerating flood control
programmes and also immediate imple-
mentation of certain measures’.

As if the floods of only this year warrant
Government thinking on thase lines, What
about previous floods ? There were many.
Why did it not occur to Governincnt that
this was called for much carlier? It is a
very strange thing. Perhaps they thought,
as T have. already pointed. that it is the
responsibility of the State Government.

I do not want to take much much time.
but T would be failing in my duty if I do
not insist on one point. Even with regard
to what we eat, when we cat and how

any times per day we could eat, the
Centre is issuing directives. T am not just
making a funny st:tement., When we as-

sumed office in Madras after the 1967
elections, our DMK Government, after
considering  the foodgrains situation.

thought fit to remove the control imposed
on hotels about serving meals. Previously
meals were to be served only once on
some days, and on one day they should
observe fast. This was some kind of re-
gulation the late Prime Minister, Shri Lal
Bahadur Shastri, was enforcing. When
our Government thought fit to remove the
regulations and informed the Centre ac-
cordingly, the latter were not happy, They
were sorry why our people are eating
three times daily. They feared probably
that this would enhance the prestige of the
DMK Government and it would be dama-
ging to the Congress. Even this kind of
attitude is there. But when it is a matter
of a serious nature, when natural calami-
ties overtake States, they say without any
feeling of shame that it is the respunsibi-
lity of the State Governments to take pro-
per measures. I take strong objection to
thiy kind of feeling, This is really objec-
tionable. It is really this kind of attitude
that has led to the.sorry state of affairs
we find in the country today.

Shri Joshi referred to affvrestation and
other things that should have been nttend-
¢d to, like cmbankments to rivers, streng-
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thening them, putting check dams etc.
What we have been seeing in the past 20
years is that there are dams without water
and water inundating without check dams.
Here 1 am reminded of the great Karikala
Chola who lived 2,000 years ago, who put
embankments to the Cauvery. Thanks to
him we do not find such calamitous flood
situation on the banks of the Cauvery, I
think in the middle ages many kings might
have done it in a small way; but after in-
dependence, 1 do not think Government
can claim anywhere, cither in Assam or in
Bihar or in UP wnere they aie trying with
the Gandak project, Kosi projcct or some
other major project, where ihe meandering
and changing nature of the river constiu-
tcs a great problem, that they have suc-
ceeded in putting embankments, These are
all basic issues. If they cannot tackle them
seriously, I am afraid this is going to re-
main a perpetual problem with us. Tt is
going to live with us. So, the Government,
instead of repeating platitudes, should
honestly attempt to solve the problem
That is my request, and I hope that at
lcast in the farc of the present crisis, the
Government would rise to the occasion
and do something about it,

Onc last word about forecasitng of the
weather, Day before yesterday I happen-
ed to be in Madras. There appeared a
news item that the next day, that is
yesterday, would be a fair weather day in
Madras. So, believing that forecast, yester-
day being Sunday, people took a walk on
the beach early in the morning. but sud-
denly at about 6,30 or 7.00 O* Clock there
was a down pour and a lot of people got
drenched and may people immediately
phoned the press people and complained
about it. Yesterday evening some papers
carried this news item that people were
cheated by the weather forecast. 1 wonder
whether it is an impossible thing to correc-
tly forecast the weather, cyclones and such
other things. I think things can be im-
proved, and T hope the Minister would
attend to this.

SHR] S. M. BANERJEE (Kanpur):
That was under Dr, Karan Singh,

SHRI S. KANDAPPAN: At least rain
comes under him. He can as an engineer
try to-do something about it.
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SHR1 CHINTAMANI PANIGRAHI
(Bhubancswar) : The havoc czused by floods
and cyclores in the three coastal districts
of Puri, Ganjam and Cuttack in Orissa;
in North Bengal and Bihar is colosal, and
the House is awarc that Rajasthan is in
the grip of deadly faminc today due to
drought. This years' crop was the best in
Orissa in many years apd with another 15
days respite the crops would have been
harvested and the grannaries would have
been full, but the hopes were shatteied by
the floods, cyclones and heavy Tain on
26th, 27th and 28th October and again on
13th and 14th of this month,

In brief it can be said that all public
institutions which were built in the three
districts of Puri, Ganjam and Cuttack, all
the bridges, culverts, P.W.D. roads, village
roads, national highways, railway lines,
irrigation projects and saline cmbankments
and everything that was built during the
last 20 years since independence, has been
completely damaged or washed away.
Therefore, the entire arca has to be built
ancw,

On our return from the affected areas,
some of us on this side met the Food
Minister Shri Jagjiwan Ram, and the
Minister of Statc Shri Shinde, who were
so helpful to us, the Irrigation Minister
Dr. Rao and also the Prime Minister, We
impressed upon them the sufferings of the
people. Two hundred tons of wheat were
immediatcly vushed to be  distributed
among the affccted pcople, and [ know
that unother 1.000 tons of whcat had becn
asked for to be rushed immcdiately to
Orissa. .Besides this, Rs. 50 lakhs has becn
given. But this is nothing. we need much
morc because the entirc area has to be
built anew. But I will be failing in my
duty if T do not say that cven after four
or five days of the devastation, even one
kilo of rice or chura could not reach
Balugan, which is only a distance of 42

miles from Khurda, the subdivisional
headquarters. Wc have tried our best and
impressed upon the Central Government

that the entire area has to be built anew,
that it needs crores and crores of rupecs
and that human suffering cannot be mea-
sured in terms of money. If it is measur-
ed in terms of money. 1 can venture to say
that more than Rs. 25 crores worth pro-
perty have been lost, and  Rs, 9 crores
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worth of paddy crops above is lost. Even
today if you see thc national highway No.
S, it was breached at more than 14 points
and on account of the breaches in the
railway line the northern part of Orissa
remains cut off from the southern part of
the State for the last 24 dcys. Communi-
cations must bc restored immediately. It
has mot becn repaired yet, Whatever re-
pair was made, it was washed away in the
rains of 13th and 14th of this month. 20
years of labour has been lost in three days’
havoc unleashed by nature and hundreds
and thousands of people have been render-
c¢d homeless and they have lost everything,
their belongings and even cash, So, the
task before the country and this Govern-
ment is stupendous, Sand and silt have to
be clcared from the lands. People have to
bc fed. Children have to be taken carc
of. Students have lost their text books
and all other reading material. They have
to be assisted. For providing shelter
homes have to be rebuilt and they must
be rebuilt speedily as the winter is at the
doors,

In the process of reconstruction of the
cntire arca, the people can be provided
with work and employment so that they
can earn their living becausc the dole is
not enough, They should be provided with
work so that thcy can earn their living.

Hundreds of villages in Parikud and
Malud islands and hundreds of villages in
the vicinity of Chilka lake are still under
water for thc last 15 to 20 days. 60,000
fishermen depend on Chilka lake for their
livelihood. The daily catch of fish from.
Chilka lake comes to about 1 lakh of
rupecs. For the last 20-22 days they have
not been able to go for fishing and you
imaging what an amount of loss it is.
Hundreds of boats have been lost. Fishing
nets have also been lost. The problem is
of a great magnitude and it must be faced
boldly and squarely.

When the railway employees in the Rai'-
way colony at Kalupada Ghat were
marooned and did not get any foodstuff
for 4 days, the Divisional Superintendent
of Khurda instead of trying to conduct and
rush foodstuffs to them was frantically tele-
phoning the Statc Government officers
‘Please reserve a scat for me so that I can
have an aerial survey.' This is the condi-
tlion there und the Divisional Superintend-
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cnt instead of helping the people was in-
terested in having an aerial survey, I am
glad that the Railway authorities have put
in 8000 workers working in three shift
basis for restoring the railway track. I am
glad also that immediately after 28th on
the 29th they started the work and that
herc is something the State Government
can learn from the Railway authorities.
The railway authorities should engage the
local workers in this work so that they gct
gainful employment. I am sorry, to say
that out of 8000 workers who are working
in three shifts 500 only belong to that area.
The restoration work should be completed
immediately. I should submit that the
railway authorities should engage the local
workers in that area, Therefore, I would
request the hon. Minister and the Govern-
ment here and the Railway Board that they
should issue specific instructions to the
railway authorities there so that the local
workers who have lost everything may be
taken in that work there, in order -that
they can get work and carn something
during the pcriod of distress.

1 again would like to bring to the notice
of the Government that they must make
further efforts in this direction, The Minis-
try of Labour also is concerned with this.
Hundreds of workers who are serving in
the Orissa Textile Mills belong to these
viltages which have bcen submerged or
which have suffered. These villages have
been devastated, and they have applied for
loan from the provident fund but they are
not getting the moncy. 1 therefore request
that the Commissioner for Employees’ Pro-
vident Fund should comc to thcir help at
this time and writc to the Regional Direc-
tor so that things may be expedited and
they can get help.

Similarly, the Ministry of Stcel can also
come to the rescue here. In the Hindustan
Stcel, hundreds of workers there come
from this area and other parts of the
State which have been affected, and they
have asked for loans, and assistance, to
build up their houses, and I hope the
Ministry of Steel and also the manage-
ment of Hindustan Steel will come to the
rescue of those workers who need help at
this hour of distress,

The repair works should be carried on
immediately, because as a result of dislo-
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cation the normal lifc in the state has
been paralysed. 1 again bring: to the
notice of the Government the difficulties
of the cmployees at the Puri railway
colony. Because of the floods, everything
has becn damaged there, but still, today,
no repair work has been done in the Puri
railway colony,

I must then bring to the notice of the
Government that this year’s rain and
flood in and around Chilka lake havc
brought in a new feature. The big rivers
may bec dammed and dams have been
constructed over the Maharadi. But this
year's floods have shown that you cannot
overlook small rivers, Just as you can-
not overlook small men, you cannot
ignore small rivers goo. You will find
that small rivers like the Salia, Malaguni,
Kansari, Sapua and Kusumi can flood the
cntirc arca within 48 hours and wash
miles of railway line away, as has hap-
pcned this ycar., Therefore, 1 urge upon
the Minister of Irrigation and Power to
look to this aspect. You have appointer

a special team to look into the flood
problem of the eastern rivers. In that
terms of reference, please include the

rivers which drain into the Chilka lake,
because it is a new feature which has
come to light this year,

17.52 Hrs,
[MR. DEPUTY-SPEAKER in the Chairl]

There was a proposal to build the Salia
dam. The construction of this dam
startcd in the year 1962, It is now 1968.
At that point of Salia, this year, the dis-
charge of flood water was 60,000 cusecs,
while the normal discharge of water from
Salia is 14,000 to 15,000 cusecs, The dam
could have been constructed by now, 1
have cnquired into this matter, and 1
learnt that 33,000 cusecs of flood water
could havc been prevented, and thus thc
entire area could have been saved from
the damage caused by the outflow of this
heavy discharge of flood waters, Similarly,
therc was a proposa! to have a dam, an
anicut, over the river Malaguni. For the
last 1S years it is pending. 1 would re-
quest the hon. Minister of Irrigation and
Power to go to these areas and find out
ways and means to improve the area and
to do something to train these rivers so
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that these rivers which drain into the
Chilka lake can be dammed somewhere;
storage dams can be built all along these
rivers at the higher points so that they can
provide water for irrigation of vast areas
there. You will be surprised to know that
these areas which were flooded this year,

for the last three years consecutively were

under the grip of a drought, Therefore,
it is extremely necessary that this should
be done.

I would bring to the notice of the hon.
Minister that during the drought in Bihar,
at least 20,000 tubewells could be sunk
and energised. I would request him to
santtion at least 2,000 tubewells in these
areas in Orissa and then I hope the State
Government could be persuaded to supply
electricity so that all these tubewells could
be energised. Immediate assistance 1is
necessary for helping the farmers for
growing Rabi crops, With storage dams
dotted here and there and with 2000 tube-
wells energised, I hope the fac@ of the
entire area wil! be changed and there will
be no such problem in future.

There was a proposal before Govern-
ment that all the villages situated in low-
lying arcas should be shifted to places of
higher altitude. I have gome to these
villages. At least 20 of them are pre-
pared to shift if they are given land in
higher altitude. If the hon. minister places
sufficient funds at the hands of the State
Government, we shall persuade the State
Government to take the necessary action.
Those who want to shift to places of
higher altitudes can be provided with
funds to construct their houses. I hope
the Central Government will give the
necessary funds.

There have been floods in North
Bengal, Orissa, Bihar, Assam and so on.
More than 1 crore of people have been
affected. The Government of India should
set up a special rehabilitation agency, so
that they can coordinate the rehabilitation
measures for the entire area and find out
ways and means to help the people in
distress, so that such a calamity will never
occur again.

SHRI H, N. MUKHERJEE (Calcutta
North East) : Sir, large tracts of our
country have been stricken by visitation
of a magnitude almost unprecedented ead
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particularly in North Bengal, there have
been landslides and a deluge—not a mere
flood, but something like a tidal wave,
which gripped Jalpaiguri and other places.
Our stockintrade in Parliament is words,
but words cannot give a picture or any
idea of the gruesome grimness aad the
poignant pathos of the scenes which have
been witnessed there. I shall make no
attempt to describe them.

In North Benga!, the affected area con-
stitutes a corridor between Pakistan and
Nepal, linking the rest of India with
Assam, NEFA, Nagaland and Manjpur.
Therefore, this is of major strategic im-
portance. This area of nearly 2000 sq.
miles was for a fortnight or more virtually
cut off from the rest of India. The total
death toll was estimated by the reputable
journal, Economic and Political W eekly
of Bombay, as being around 20,000. 10
per cent of the tea gardens in Darjecling
had suffered. In Jalpaiguri the damage
to this dollar-earning commodity has not
yet been assessed,

We have been told by members who
have had themselves experience of the
horrer how Jalpaiguri had a hideous ex-
perience, sudden rush of water sweeping
away everything man, women and
children, their houses and all, leaving mot
a pole standing. Such things happened
that a Char area, a sandy stretch on the
outskirts of Jalpaiguri called Paharpur on
the river near the town, where 5000 re-
fugees were living was simply washed and
does not exist any longer. The tota}
number of fatalities would not be known
till there is a comparison made with cen-
sus figures and electoral rolls,. For 72
hours, Jalpaiguri and its environments
were in a different planet. This was
nature’s fury; But can we just think of it
as nature’s fury, what is called an act of
God, where man has no hand ? Actually
the failure of the administration is the
most important feature, which requires to
be highlighted, not merely petitions to
Government to do this or that. This
Government, at least in North Bengal,
collapsed. Even the Governor of West
Bengal, Mr. Dharma Vira, had to say that
it had totally collapsed. We have noticed
the heroism of the common people. Rail-
way employees have given their lives in
the Darjeeling-Himalayan stretch; so also
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the people of Siliguri and several other
places—I need not name them—we have
seen that sort of thing. We have seen
alsg’ how the efforts of the people of
Siliguri who went forward to assist Jalpai-
gufi when nothing was being dome by
officialdom, how those efforts were disrup-
ted by the officials who were in that
place. The collapse of the rotten admini-
stration which is run in the name of Delhi
in West Bengal, that is the most important
featyre about it, and this collapse has
been illustrated—my hon, friend, Dr. Rao
might be laughing—this collapse has been
illustrated in the complete inefficiency at
cvery level of the administration,

18 Hrs.

The flood warning came, but it was not
communicated Dr, Rao himself had sus-
pected it and the S. N. Roy Report con-
firms it. There should have been a judi-
cial probc, but the Chief Secretary gives
a report which, luckily, says—he is con-
strained to say—that the flood warning
had come, but it had not been communi-
cated. About the guilty men, a couple of
officers have been transferred, but the
Deputy Commissioner of Jaipalguri tules
the roost even now and not a hair of his
head has been touched. This is the kind
of thing that is going on when in fact the
order of the boot should have been given
to him.

The S.N. Roy Report says that the army
has failed. It is not the fault of the army.
The army people had suffered in Sikkim
and other places. We do not even know
the kind of suffering which the army per-
sonnel had to undergo. Even the co-ordi-
nation between the army and the civilian
administration was just not there. This is
about the local people.

My hon. friend ever here had referred
to the All India Radio. AIR has a kind of
station at Siliguri and it said nothing about
it; it was silent about the disaster and the
world heard of the tragedy through scanty
reports from local correspondents. And
when the AIR finally came up with a brief
report, it played down the havoc; it em-
phasized restoration of electricity, air drop-
ping of supplies and taking over by the army
of relief operations, all of which would
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have come as news to the people of Jalpai-
guri if they had been in a position to listen
to AIR. Actually, till the 12th of October,
there was no air dropping of supplies. In-
cidentally, air dropping of food packets
took place in such a fashion that a child
was killed and 8 other people were injured
and an inquiry has had to be instituted.
That is about the All India Radio.

About the other levels, my hon. friend,
the Minister, Dr. K. L. Rao, an engineer
himself, he left for the United States im-
mediately after the deluge for attending a
seminar, I am sorry to have to say that
knowledge acquired at this time of life is
not going to be of much assistance to the
cause of my country,

Then, in West Bengal, the Secretary of
the Irrigation Decpartment, one A. K.
Mazumdar, IAS, along with another engi-
neer stayed on in Calcutta, never went to
North Bengal and managed to go to Yugo-
slavia. His Wilayati trip at public expensc
could not be postponed. Cauld you ima-
gine the Secretary of the Irrigation Depart-
ment running about Calcutta, doing tayari
for a trip to Yugoslavia, which could very
well have been postponed ? But he did not
do it.

About the Governor himself, he was in
Darjeeling and he did not come down. He
was busy no doubt; he had to help stranded
foreign tourists and their dogs with trans-
port to come down from the hills. But he
did not come down till the 10th. I have
been told on very credible authority that
on the 6th of October a direct telephone
message had been received from Siliguri by
Mr. Dharama Vira. He received it himself
and in that he has told about the calamity.
That same evening there was a dinner,
possibly dance also, in Raj Bhavan, Darjeel-
ing. Hec came down only when the Deputy
Prime Minister chose to descend on Jalpai-
guri. His second visit was when he had to
accompany Shri Jagjivan Ram and the third
and last visit was when he had to accom-
pany the Prime Minister. Never did he go
of his own. He spent most of his time in
Darjeeling, arranging cocktail parties. Do-
ing what else ? Having a helicopter, he
could have gone in 20 minutes’ time from
Darjeeling to Jalpaiguri. But he did not
do it. And what did he do ? I am told—
I cannot vouch for it myself, but I am



309 . Stgtement on KARTIKA 27,
told—that during this period he insisted on
preparing and ceremoniously opening a
gblf -course in Darjeeling at a cost of
Rs. 80,000 and throwing a lunch in honour
of his Indian and foreign friends who play-
ed’ golf on the heights of Darjeeling.

This is the kind of thing he did. I do not
have to argue the case against Shri Dharma
Vira. [ have said this before in this House
im another context. Dharma Vira should
go if there is any morality left in this
Government. That sanctimonious person,
who happens to be the Deputy Prime Minis-
ter, came and went away. If there is any
nﬁorality in this administration, Dharma
Vira should go.

What did our Gandhian Deputy Prime
Minister do ? Fresh from his annual
American pilgrimage, he was the first VIP
to descend on north Bengal. The people
imagined in their innocence that this
Gandhian had really come to share their
agony to a certain extent. He might have
viewed Jalpaiguri from a helicopter, but
he chose to come down to tread the soil
of Jalpaiguri. So they wanted him to walk
only along a part of the silt-covered town.
Then Morarji bhai’s bluff was called and
the virtuous man had to scamper to safety
and a sumptuous lunch somewhere near at
Bagdogra. Perhaps, since the Kantilal
story is making the rounds of India, Morar-
ibhai’s motto is : If you are shoulder deep
in the mud, you do not have to walk on
it; you are already down there,

It was a well-known Bengali tea-gardener,
a Congress champion, whom Shri Bhatta-
charyya knows very well, and no Naxalbari
Communist, who asked Shri Morarji Desai,
“What about relief ?” He asked it with
tears in his eyes because he was over-
wrought. With his unflappable crudity the
Deputy Prime Minister called him a mad
man. It is on record; it is in the papers.

AN HON. MEMBER : Chuck him out.

SHRI JYOTIRMOY BASU (Deamond
Hartric) : Resign.

SHRI H. N. MUKERJEE : This is the
kind of thing which happens. I ask this
House not to look upon this debate as an
occasion when we petition for one item of
relief here and one item of relief there. This
is an occasion which is showing up the
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utter collapse of the demoralised and de-

generated administration which fs here.
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The Prime Minister’s visit was somewhat
delayed because she was busy purveying
the message of India to Latin American
dictators. When she went, some time had
passed in the mean time, the first shock was
over and the calamity had become an occa-
sion for another bout of factional feuds
inside the Congress. Not all Congressmen
in West Bengal were unhappy to learn of
Morarjibhai being chased out of Jalpaiguri.
Those who were sad were hoping that the-
Prime Minister would also get the same
treatment. Shri Atulya Ghosh found him-
self too ill to meet the Prime Minister in
north Bengal.

The Prime Minister, I must say, person-
ally tried to behave in a braver fashion.
After all, she is Jawaharlal Nehru's
daughter, She tried to address the audience.
She got up a ladder or something, but the
police around her, more loyalist than the
king, without any provocation beat its own
officers and made a Iathi charge whose
memory would stink just as much as the
stench of human and animal carcass that
pervaded Jalpaiguri at that time.

These are lapses which have happened.
Testimony from every quarter, even from
Congress quarters—I am glad at the speech
which Chapalbabu made; it is a very honest
to goodness speech—testimony from every
quarter is that relief is being distorted.
Official relief is being channelled through
Congress and its auxiliaries. Shri Dharma
Vira is avidly helping in this game of poli-
ticking. Demands for all-party relief com-
mittees are encountering cold response, The
misfortunes of north Bengal have come
handy to the quarrelling mandarins of the
Congress Party in that State and the tasks
of relief and rehabilitation are relegated
to the background. This perverse politick-
ing is to be discovered in Atulya Babu’s
latest performance. He gives a manifesto,
The great man is deeply disturbed; he is
crying h.imself hoarse. -« - (Interruption). 1
am quoting from the Amrit Bazar Patrika.
I can quote from the Hindustan Standard.
Both these Calcutta papers are reporting
how the great man js crying himself hoarse
for the rehabilitation of the floodhit people.
God bless him; let his efforts succeed. Lov
at Jeast relief and rehabilitation .go there.
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He is saying these things with a firm voice.
The Congress leader said :—

“Let them not forget that north Bengal
is passing through the biggest disaster
of its history. I want to see planning and
implementation to go together.”

He says :—
“Nothing has been done so far.”

He is telling the truth partly because of the
kind of politicking which is g0ing on inside
West Bengal. He is angry for his own
reasons and in his own way. But the peo-
ple are angry in a different fashion and
more deeply. Therefore, I would say,
since the Government is there, it has its
duty which it cannot escape.

Firstly, start and complete in as quick
a time as possible al]l the inquiries neces-
sitated into the lapses of officials, into the
technological problems involved, into the
calamity that happened, into the tasks to
be done quickly. Secondly, begin the job
of taming the Teesta which is at bottom a
defence problem and take immediate steps
for proper strengthening of the Teesta em-
bankment in Jalpaiguri town. Thirdly,
despite all the glib talk about money being
no matter, a firm promise that has been
made so far as far the relief and rehabilita-
tion goes—long term talk is very easy, Rs.
50 crores or any number of crores might be
mentioned—iy of Rs. 1 crore by the Centre.
The way in which the Government give
relief was reported by Hindustan Standard
of Calcutta on the 25th October when it
said, “Not a piece of clothing has yet been
distributed”  from bulging Government
stocks. Fourthly, the question of landslides
in the Himalayan areas requires special in-
vestigation about which some idea has to
be given by the Minister, Fifthly, as part
of the processes of reconstruction—I am
very happy my friend Shri C. K. Bhatta-
charyya mentioned it—educationa] facilities
should be considered to be a major part of
reconstruction of broken lives. Al libra-
ries have gone; all schools have gone; all
books have gone, Sixthly, hereafter, a rea-
sonable percentage of the national income
should be earmarked for flood control works
throughout the country. Let there be, with
an Engineer Minister at the head of things,
no tinkering any longer in the way in which
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the flood control operations do. For ex-
ample, the operations which the D.V .C. was
scheduled to undertaké have all been dis-
torted because of the inter-State rivalries’

and the unseemly politicking that the Cen-
tral Government has carried on,

I am amazed the Prime Minister is not.
here—she may be busy meeting the digni-
taries; God knows what she is doing—and
the Deputy Prime Minister made a visitation
for a short while and went away, There is.
little human interest in something which has
happened in this country of an unprece-
dented character. The Congress Party—I
am not exonerating any party—in fact, all
parties and their leadership will have to be
answerable to the people. I do find there
is the callousness overspread in the political
scene and that callousness is symbolised
most of all by the fact that in Goa, of all
places, the All-India Congress committee,
at its meeting, discussed, of all problems,
prohibition and came to a decisions the
point of which is very well known to all
of us. Not one man took cudgles in his
hands to say something of what happened’
in the country which enables us to come
together. I do not understand the kind of
politics which these gentlemen have on the
Treasury Benches. I could have under-
stood their fighting a political battle. But
they could have got an advantageous posi-
tion in a political battle if they had behaved
in a way in which they should have done.
(Interruptions). 1 am not yielding to inter-
ruptions which have nothing to do with
what I am saying. I make this very serious
point that here are our political leaderships
in different parties, mainly in the Congress,
which does not know how to appeal to the
people, which does not know how to take
politics to a very high level, which does
not know how to mobilise the whole country
for national integration. I know the kind
of noise the people can make. It is very
easy to make counter-noise of that sort,
This is a kind of thing that is happening.

We should take a lead from China of
all countries. This is what they have done.
The Yellow River, once the scourage of
China has been turned into its opposite
and the huge San Men Hsia dam where a
miracle has taken place. We get what ?
We get speeches; we get statements; we
get promises and we get things never to be
done. It is a sad picture which this country



Statement on KARTIKA 27,

3

has today, the floods and the deluge which
has taken place particularly in West Bengal
and in other areas and the kind of problems
which have been the result of it. Something
has happened which has shown us the
character of this administration which has
collapsed automatically in its own ugly way
because it cannot carry the job of ruling
the country. That is a writing on the wall
and that is why we ask the Government,
because it is the Government, because the
people must make it answerable to them, to
take long-term and short-term measures in
this regard. We know at the same time
that notice has been served on Government
not only by our long-suffering people but
also by nature which, by its fury, has shown
how utterly incapable and inefficient and
callous this administration happens to be.

SHR] K. NARAYANA RAO (Bob-
bili) : We have just heard Prof. Mukerjee.
The occasion is a very solemn one and
every ‘one of us in this country, irrespec-
tive of party politics, is deeply concern-
ed about the flood situation and the
cyclone situation in the country. But I
wa$ rather disappointed to find Prof.
Mukerjee spending most of his speech
on things other than the issues before the
House. He has taken this opportunity to
throw all his anger against the Congress
Party, I wish we do not make use of
such occasions for political controversies.

I do not say anything about the flood
situation in the various parts of the coun-
try; this has been very ably presented by
the other hon. members and I shazre in
their concern and I associate myself with
‘the sentiments expressed,

. So far as I am concerned, I come from
Srikakulam distric;, The cyclone which
hit Orissa also hit the three taluks of
.Srikakulam  District, i.e., Itchapuram,
Sompeta and Tekkali as part and parcel
of the great tragedy that took place in
Orissa in the last weck of last month,
My friend, Shri Deo, has presented a
rather vivid picture about the degree of
(distress which had overtaken the entire
area. When the cyclone took place last
month, I happened to be here. But we
have been informed by the Press and the
All India Radio that only - Orissa was
affected, and there has been no whisper,
and nor even a murmur, about the areas
ffected in Andhra Pradesh. I do not say
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this because I am an Andhra. [ share in
the sufferings of the entire country. But
what I want to say is this. Though this
particular area was small, the intensity
with which nature has inflicted the dama-
ges was really beyond comprehension un-
less one visited that place. Prof. Ranga
visited those areas a day before I did,
and he calculated the loss as about
Rs. 60 crores. Even officially the loss
is estimated by the Andhra Pradesh Gov-
ernment as about Rs. 11 crores.

1890 (SAKA)

In this connection I have to mention
that Shri Deo has passed uncharitable
comments and remarks about the Andhra
Pradesh Government. He said that the
Andhra Pradesh Government did not at-
tend to the problem immediately. I differ
from him in this regard. In fact, what
happened ? For four to five days no-
body knew about the cyclonic conditions
there because every communication was
disrupted; trees were lying on the roads
and nobody could know what had hap-
pened in those remote areas; many trees
had fallen down and it took four days to
clear the roads and communicate throngh
jeep. Thereafter, the district authorities
visited those places and actually funds,
allotted for -drought, were immediately
diverted for this purpose, to attend to
this problem,

As was pointed out, it is not possible
for the Andhra Government to attend to
this in a single-handed manner. Let me
briefly mention what had actually hap-
pened. Actually thousands of acres of
coconut trees had fallen; thousands of
acres of cashew trees had fallen; thousands
of acres of jack-fruit trees had fallen. So
far as these particular areas are concern-
ed, those people earn their livelihood
purely from those particular things. So,
the impact of this distress will be there
for at least ten years to come becausé it
takes at least eight years for coconut trees
to start yielding; for them to reach their full
growth, it takes about 12 years. It takes
about 12 years for the coconut plants to
grow and the labour classes are put to diffi-
culties if they are destroyed. So far as the
landowning classes are concerned they can
draw from their reserves. But so far as
the labour classes are concerned there is
going to be total distress. They cannot
get any other alternative employment. If



315

Statement on

[Shri K. Narayana Rao]

the fields of coconuts or cashewnuts are
destroyed where can they go? A person
used to get Rs, 6 per day to pluck one
thousand coconuts. He used to make out
a living by plucking the leaves of the
coconut trees and the coir. Because of
the loss of these things the lives of these
people have come to a standstill. In this
context, we have made representations to
the Andhra Government. Of course, the
Andhra Government is concerned about
all these things. Dr, K. L. Rao has been
frank enough to say that the details are
being awaited. We hope that the Andhra
Government will send it soon and action
will be tak¢n on the report of the Andhra
Government. 1 feel the concern of- my
hon. friend Shri Kandappan. There can-
not be anything like legislative competence
with regard to poverty, misery and the
like. In the Constitution of India, there
is no reference to famine, there is no re-
ference to hunger, there is no reference
to cyclone. There is no reference to all
these matters in the legislative list. Let us
not imitate the time of the Britishers. The
.Britishers could say that famine is the
concern of the local administration. Un-
‘Jess somebody dies the Britisher could say
that no relief could be given. What I
would like to bring out to the attention
of the hon. Finance Minister is this

This is not a peculiar preserve of any
Government—whether Centre or States,
They have got to cooperate and pool their
resources together. It is my request that
they should bec more liberal in this res-
pect. It is not merely grant of loan to
State Governments that will solve the
problem. The entire cost of relief works
should be also shared by the Centre.
‘From generation to generation we have
been passing through floods and cyclones
on the one side and draughts on the other.
What 1 would submit is this : we are
dealing with the situation in a half-hearted
manner. Government gives some relief
here and some remission there. That will
not solve the problem, Here I wish to sub-
mit onc suggestion. Let these natural
calamities be the concern of the nation.
Let there be a national levy to fight out
natural calamities which may be part of
income-tax or land revenue or sales-tax
or some other tax. It may be collected
.and earmarked for relief works during the
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time of these natural calamities, It is
not that Government should take action
only when’ they reccive some petition as
Shri H. N. Mukherjee pointed out. Gov-
ernment should not wait for some persons
to come for help to give its pittance. As
a .self-respecting nation, as a self-respect-
ing individual, the affected person should
have the right to get the help and the
relief as a matter of right. The kind of
relief, by way of giving 100 rupees herc
or 5 rupees there will not solve the pro-
blem, This levy could be worked out with-
out any difficulty. The levy can be collected
on land revenue or income tax or sales
tax or such other things, may be a rupee
per acre or half a rupee per acre. Ia this
way collection could be made easier,
Whenever there is a natural calamity—
whether it is West Bengal or Bihar or
Andhra Pradesh—the nation will bear it
from the fund earmarked for this purpose.
I submit that Government should take
note of these proposals and in this way,
even if we cannot immediately control
the floods, at least we can control the in-
cidence of flood and other natural cala-
mities and sce that the miscrics of the
people are removed within as short
period of time as possible.

SHRI JYOTIRMOY BASU (Diamond
Harbour) : Sir, what we find today is the
same old sagca, the same old tale of conti-
nuous failure of the last 21 years on the
part of the Government and the bureaucrats.
I am talking about the disaster in North
Bengal. If proper steps had been taken in
time these 20,000 lives would have been
saved. Perhaps much of it could have been
saved. 1f proper steps had been taken, the
loss of people due to landslides from Dar-
jeeling district could have been saved. Three
Units of the Army were washed away. The
Defence Minister has not even bothered to
come to the House and tell us. Whzt is he
hiding from us, the people’s representatives ?

The damage in North Bengal is no less
than Rs. 50 crores. I will tell you how
during the last 21 years the Government in
power here and in Bengal had disregarded
and neglected everything. I shall draw
attention to the Mansingh Flood Inquiry
Commission Report of 1959. This wze a
government-appointed body. What did they
say and what precautions did Government
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take consequent on their report and recom-
mendation, except that of sending the
Report into cold storage ? I shall quote
from page 21 of the Report in reference to
West Bengal :

“The floods in the area are further accen-
tuated by the deplorable condition of the

drainage channels which delays recession
and prolongs submersion. The obvious
remedies would appear to be to control

erosion in the upper catchments of the rivers
and improve the drainage channels. But un-
fortunately, these have not received the
amount of attention they deserve.”

This is the gold medal that Govcrnment

wear on their chest.

Now I come to page 43 where the Com-
mission says: “The loss of over 10,000 sq.
miles of forest from the tract within a cen-
tury and the continual short erosion from
over 1100 sq. miles of idle land must surely
be having a very serious effect on the water-
regime and the scdiment burden aof rivers.
Besides, it may be noted that even the
existing forests contain numerous blanks.
Such forests are not effective water and soil
conserving agents.”

What have Government done during the
past 20 years? They have formed com-
missions and committees spending people’s
money and put their reports and recom-
mendations in cold storage! Then I turn
to pege 75 ¢

“In the affected arcas within the basin of
this river the most important need is im-
provement of the drainage channels. With
the experience which hag been gained from
the floods of 1956 and 1959, the Committee
is of the opinion that the drainage index for
design of drainage schemes should not be
less than 3/4 inch per day..”

I will not go into further details. This
Government and their predecessors have
been so callous and negligent about these
things. They had formed a Committec
which they called the North Bengal Flood
Control Advisory Committee. Shri S. N.
Ray, the man who was entrusted with the
job of giving a conducted report is a former
burcaucrat and Chief Secretary to West
Bengal, who has held some sort of assign-
mert here and there in government bodies.
whose wife had become a Congress MP. .

KARTIKA 27,
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SHRI JUGAL MONDAL : He is jealous
that his wife could not become an MP.

SHRI JYOTIRMOY BASU : If you can-
not give me protection, Sir, you must give
mc time,

1890 (SAKA)

Shri Ray says on  page 21 of his report,
that the North Bengal Flood Control Ad-
visory Committee, much to his regret, never
met cfter its last meeting on 8 November
1966. They formed a Committee; they did
not even think of devoting that much of
time and energy and attention to convene
meetings and advise appropriate bodies to
cxecute the works. Now they come out
with very high-sounding words of sym-
pathy. We are not interested in these
things, in these hopes which these people
are apt to give.

Another point is about siltation, Siltation
is . very important thing. This is what is
said about the Teesta :

“I discussed with Supdtg. Engineer...
the siltation of the bed of the river
Teesta during each flood season, I
gathcred from him that every year about
two to three inches of silt was deposited
on the bed of the river downstream....”

“I then mentioned that considering how
much silt is seen deposited near the
cmbankment after cach flood session, it
appeared to me that the height of the
construction required raising after every
two or three years.”

What did they do? Dr. Rao, you are an
eminent cngineer, Can’t you control the
chaps who work under you ? What do they
get paid for from the people’s money ? I
want an explanation from you. You owe
the people an explanation.

About wrong calculation of flood dis-
charge, Mr. S. N. Roy has said :

“The estimated flood discharge at Jal-
paiguri was 7 lakh cusecs as against
designed discharge of 5 lakhs provided
at the railway and road bridges at Jal-
paiguri.” )

There again, you have to tel] us what your
engineers were doing,

They had a nam-ke-vaste flood warning
system, incomplete, inadequate, ineffective
and isolated. It never said for whom it
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was meant, and even the tOp bureaucrat—
where is Mr. Chavan by the way, the up-
holder of democracy, the head policeman ?
—the Deputy Commissioner, the District
Magistrate— in Moghul days they used to
be cajled subedars—did not know that any
such booklet ever existed in his office,
mamely the flood control instructions, He
has never seen one. Who is responsible
for this ignorance of these highly paid
bureaucrats who are so apt to go and beat
up people at the slightest opportunity ?
We want an explanation from the Govern-
ment as to why it is that Deputy Commis-
sioners are not made to sign and say that
they have read the necessary documents
when they take over charge ? What have
you learnt ? How do you run the adminis-
tration ? You are all no good for this. In
the army, in the olden days, if we went to
a regiment, pamphlets were given to us,
and we read them and signed and gave a
certificate that we had seen and noted the
instructions and that we would be held res-
ponsible for their enforcement. This man
has been sitting there for a couple of years.
What has he been doing ? Horse-riding
in Darjeeling and running cocktail parties.

Mr. B. C. Ghosh, a Congressman, says :

“The North Bengal Flood Control
Advisory Committee, now defunct, re-
‘peatedly requested the strengthening of
the protection works already done and
for protecting further vulnerable points.
:but nothing was done.”

This is what happened before the havoc.
The Divisional Commissioner, a man who
was really thrown out of Calcutta on charges
of corruption, who was not accepted by the
United Front Finance Minister, was found
an asylum and he was pushed to Jalpaiguri.
What did he da ? When this flood comes,
the small man in the Government, who
gets beaten up when he wants an extra in-
crement of Rs. 5, sends his reading of the
height of the water of the flood. He has
been doing his duty till the last, and there
is a list of persons to whom this intimation
should be given, Teesta Bazaar—Annexure
A. At the top of the list is this bureaucrat
—Deputy Commissioner, Jalpaiguri, by
phone. This Deputy Commissioner got in-
formation, definite and convincing informa-
tiom, that the destruction had started. He
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got it from Teesta Bazaar, Government’s
own source; the police sends it from the
Teesta Bazaar police station or outpost,
and he got the news from the nearby B.D.O.
and also from the Manager of Raipur Tea
Estzte, but nothing was done,

Mr. S. N. Roy has gone on to say at

page 11 :

“The officers depended on the Irriga-
tion Department Officers to tell them that
the messages, particularly the second
message, meant that there was danger of
breaches....”

He expected that the Irrigation Department
engineer, whose sole job was to look :fter
the river, carry out repairs, keep men and
materials and transport ready to do the job,
to come and pull him by the ear and say,
“Wake up, Deputy Commissioner, the flood
is coming, please pass on the wearning to
the people”. What did he do? He did
nothing at all. The message stopped coming
after some time in the evening, because the
men doing the gauge reading could not stay
there any longer. Did this highly paid
government servant ever care to enquire why
the messages stopped coming ? No. Noth-
ing was done. If I were the Deputy Com-
missioner I would have convened a hur-
ried meeting of the citizens, told them what
was happening, asked them to look after
themselves and do whatevsr could le done
from government sources. He did not go
to the irrigation department to seek their
advice. The engineer’s job is not to go and
tell people over the amplifiers. Their job
is to repair and keep the water urder con-
trol as far as possible. What were these
bureaucrats doing ? nothing at all. No
evacuation was planned. Men and materizl
and transport of the Irrigation Department
rcally required at that time was readily
avzilable. Nobody paid any attention. I
have even heard that these bureaucrats
snatched away the transport from the Irri-
gation officials. They are modest engineers.
They do their job. But these bureaucrat
officials would not zllow them to function.
So the disaster came. Had they been a
little useful, most of the human lives, cat-
tle valuable, movables could have been
saved. Instead what has happened ?
People in thet region were almost mental
cases. They have lost everything. The
Government has no interest in the matter.
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Neither the bureaucrats who get their salary
cheques on the first of the month have any
interest. What happened after that ? The
Government ordered an inquiry. We call
this & conducted inquiry. The report of the
inquiry actually has not revealed the serious-
nesy of the whole happening. After all he
is an old bureaucrat. He cannot go and
write much against his own colleagues. The
report is very silent about the Governor.
The warning messege came to the Writers’
Building also. What were the people in
the Writers' Building doing, for example,
the Chief Secretary? We say that the
Governor, Mr. Chavan’s emissary, has no
right to stay in Bengal. He should be re-
called and impeached. Mr. S. N. Roy, on
his part, whet did he do? He met all
Congressmen—Mr., K. N. Das Gupta, Mr.
P. C. Ghosh, Mr. So-and-so. He had not
the time to meet any common man and
find out the truth about it. The local admi-
nistration, as many of thc speakers have
already said, totally collapsed. It did not
exist and the Divisional Commissioner
who made good his escape to Siliguri
phoned for transport for the rescue of his
family. He wanted the Police force to
maintain order. Over what? The grave-
yard, Then who did give the first help ?
The first help came from the people of
Siliguri, mostly students and I am proud to
say th:1 many of them came from the
Students’ Federation. They organised the
things and came to the rescue of the people.

AN HON. MEMBER : How do vyou
know that ?

SHRI JYOTIRMOY BASU : 1 will tell
you outside, The Governor who was reces-
sing in Darjeeling—what did he do? Tt is
only a 15 minutes heli-flight. He took §
clear days to reach Jalpaiguri although the
Divisionz!  Commissioper phoned him up
on the 6th October telling him as to what
has happcned. I am told that Mr. Desai
spoke 1o him in Jalpaiguri. We want to
know what he said to the Governor. What
do they propose to do about him? And
the strangest thing is, when the people of
Darjecling were groaning under this pres-
sure. when petrol was in short supply. a
car, getting a special permit carried two
dogs from Rashtrapati Bhavan to Siliguri.
(Interruption) What is he doing now ?
They are making hay while the sun shines.
The Government relief materials arc now
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finding their way to various Congress orga-
nisations. I will cite just one example for
your satisfaction. The Women’s Co-ordina-
tion Council was there. I wrote a letter to
the Governor asking him what sort of orga-
nisation is this, and he wrote back stating
that this is a non-political organisation.

1890 (SAKA)

(Interruption)
MR. DEPUTY-SPEAKER : Order, order.

SHRI JYOTIRMOY BASU : The Presi-
dent of the organisation is Shrimati Renuka
Ray, a former Congress M.P. The Vice-
President is a sitting Congress Minister
here : Shrimati Phulrenu Guha; and the
other lady is Mrs. Pratima Bose, who  lost
in the last elections on a Congress ticket.

SHRI RANJIT SINGH (Khalilabad) :
She will lose it again.

SHRI JYOTIRMOY BASU : Yes; shc
will lose it zgain no doubt. The Prime
Minister said that there would be no politics
attached to relief, but alas, it is nothing but
politics. Mr. Atulya Ghosh is really mak-
ing hay while the sun shines. Mr. Jagjivan
Ram has stretched the hand of blessing to
Mr. Atulya Ghosh. During his last visit
there, he promised to give 100 tons of
whezt free of cost from the Food Corpora-
tion of India and for that he came here
and cabled back to the Food Corporation of
India to send wheat to Siliguri, and the
delivery of that wheat was taken by a
former Congress MLA, Mr. Moitra. They
cin deny these facts if they wish, but these
are true.

What is he doing in return? He had
assured all protection to the Divisional Com-
missioner and the Deputy Commissioner :
all protection till the mid-term polls are
over : hands off, bureaucrats.

The role of the army was mentioned; I
have just now pointed out to the Deputy
Minister who was sitting here, They have
mi«de adverse comments saying that the
army's role and performance was far
below satisfaction. They did not function;
they did not move; they did not come for-
ward. And what else now ? Even today,
medical supplies are going to Siliguri; the
boxes are remaining unopened for days
and there is more of neglect than help.
There is no plarning; no budceting, and
till 7th November, when I met Mr. Désai,
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oanly one crore of rupees was given to West

Bcngal on account ot North Bengal floods
whereas we require Rs. 50 crores.

'MR. DEPUTY-SPEAKER : Please con-
clude now.

SHRI JYOTIRMOY BASU : 1 shall con-
clude in a minute, Sir. We dcmand that
there should be a high-power enquiry com-
mission which should have a Supreme Court
judge, a river technologist and some Par-
Yamentarians;— ’

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) : And Mr. Jyotirmoy Basu also.

SHRI JYOTIRMOY BASU : Of course,
yes; it should include some bridge experts
also so that the truth can be established as
to whose lapses were those things and how
things happened.

Fin?!ly..l want to say that the cconomic
rchabilitation is most important. We have
a few items and I shall narrate them : gra-

tuitous relicf, water-supply, and highly
subsidised canteens and cattle loans and
lodns for the cycle rickshaws. There were

1,300 cycle rickshaws in Jalpaiguri and
they have all disappeared. Those ricksha-
walas must be given money to rehabilitiate
themselves, Then, loans to small traders
and shopkeepers should be given; house-
lbui.lding loans also should be given. We
want to have a categorical answer from
Dr. Rao: whether he is going to recom-
mend to the Government to have a judicial
enquiry; secondly, what does he propose to
do to stop the recurrence of such things
in future, and thirdly, I want an assurance
from the Government that they will really
meet the requirements where economic re-
habilitation is necessary.

SHRI S. M. SOLANKI (Gandhinagar) :
Sir, specking on the motion regarding flood
situation in our country, I would say that
floods and droughts are two disastrous and
ruinous natural calamities in our country.
Bvery year we are facing this colossal cala-
mity, which czn be controlled by adopting
certain scientific and technical measures by
the Government.

The flood situation causes the gravest
anxiety in this period of our national pro-
gress and advancement in  diffcrent  other
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directions. The widespread suffering caused
by the floods in our country can mever.be
relieved if something is not done to stop il.
It is said -thet this ruinous calamity can be
stopped only by immediate implementation
of steps to stop the overflow of waters.

Sometimes West Bengal and Bihar and
sometimes Rajasthan, Kerala, Orissa and
Gujarat suffer from these devastations, 1l
T have got some money in my pocket and
somebody steals it, if I borrow some money
from the others and put it in my pocket,
what is the gain ? In the same way we arc
getting moncy by taxes and paying in this
way to meet thesc calamitics. 1f we posi-
pone the implementation of the flood relief
measures and wait thinking that floods will
not occur in future, it is wrong. So long
as there is a certain quantity of water upon
this earth, heavy rain and floods are bound
to occur in this world to a greater or lesser
degree.

The floods of 1968 have ruincd humen
lives, cattles, houses, crops and industries by
their overflow and have caused disastrous
damage and colossal loss in all respect. This
yecr, Gujarat, West Bengal, Assam, Bibar,
Rajasthan, Orissa and Kerala are the worst
suffercrs to witness heavy floods. These un-
precedented floods have caused heavy
damage and serious dislocation of com-
munications znd other minor industrics. In
Gujarat, some 59255 houses were ruined,
35440 cattle were lost and 341 human lives
were lost duc to floods this year. Many
families of the landless labourers are starv-
ing. They have lost their houses and jobs.
Thousands of Harijens are homecless. The
aid sanctioned is not sufficient for all these
things.

Many Harijan families have lost their
lives. It is impossible to find out the bounda-
ries of fields and whole villages have been
destroyed. We cannot find out the places
where the villages were situated. We have
seen in the newspapers that dead bodies
were found from the branches of trees and
thousands of bodies were floating in the
sea. Really it was a horrible and terriblc
scene. It is a tragedy that the Central
Government heve not taken immediate
measures to stop this calamity. Roads were

devastated and trains were stopped for
more than a month.
The northern parts of Gujarat have

witnessed drought and the southern parts
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have witnessed heevy floods. This flood
situation has been caused by Narmada,
Tapy and other parallel rivers in south
Gujarat. The heavy overflow of the rivers
and the flow of sea backweter created this
colossal disaster in Gujarat, I want to
sugpest that a big wall should be construct-
ed near Surat on the banks of Tapy.

"This House is aware of the fect that
otir Union - Government have not taken
satisfactory action so far as flood control
. measures are concerned. They have
adopted a deplorable attitude towards the
Nermada project and the construction of the
proposed dam over Narmada river. I must
firmly say that our Central Government has
totally ignored this matter. It is not a
matter of private concern; it is a° matter
which has to be looked from the national
point of view.

1 do not understand what was the mean-
ing of appointing a Committce to survey
and finalise the Narmada Project for its
implementation ? Is it not =s clear as
crystal that the Central Government is
under the pressure of some States like
Madhya Pradesh and Maharashtra? Is it
not a fact that the Central Government czn
censtitutionally over-power the States? If
the Central Government is anxious to con-
struct the Narmada dam, where is the
hitch and where the shoe pinches ?

The land of Madhya Pradesh is situated
in the centre of India. India has so many
pradeshes like West, South, North, Hima-
chal, Assam and so on. India is not a part
of Madhye Pradesh, but Madhya Pradesh
is a part of India. Therefore, I must suy
that the Union Government have no reasons
to ‘doubt their ownership of this property.

If such a big democratic government will
fear and keep mum before the attitude of
some States, remember, Sir, that a lament-
zble day will come and nobody will put
hand on our head. I, therfeore, request
the Government to be firm and resolute
tinid free from doubt and fear.

The flood of 1968 has opened the eyes
of our hon. Minister and the government
and have highlighted the need for accelerat-
mg t.hc ﬂood comrol programme and also

tation of  certain
‘measures. Our hon. Minister says in his
Statement :
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“A priority list of works has been pre-
pared. This includes the proposals for
raising and strengthening of the embank-
ments in Assam, construction of deten-
tion dams in Assam and Barak Valleys,
improvement of drainage in South
Bengal, special works  indicated
carlier for Western Kosi embankment
and Tista, provision of embankments on
the Tapi river down-stream of Ukai and
anti-erosion measures along t.he Brahme-
putra Ganga and other rivers.”

I want the hon, Minister to tell us why t.he_
Union Government have ignored the
Narmada Project. According to the Khosla
Committee Report, the Narmada Projegt
should be taken up because it will also help
the prevention of floods. Government
should understand that if the Narmada Pro-
ject is undertaken and the dam is construgt-
ed, the difficulties faced by Madhya Pra-
desh, Gujarat and Maharashtra would be
over.

The Narmada Project is necessary 10
avoid the calamities and difficulties and the
consequent suffering to the pcople due to
floods in Gujarat. This time Gujarat is
suffering not only from floods but also from-
drought. If you construct this dam cn
Narmada, the people of Gujarat can be
saved from all those difficulties. If you
construct that dam not only Gujarat will
take advantage of it but even States like
Rajasthan, Maharashtra and Madhya Pra-
desh will get the benefits of it. ‘This is the
main point to which I want to draw the
attention of the Central Government and 1
hope work on this project would be takeh
up very.soon.

It is a matter for rejoice that
our hon. Minister brought to the
notice of U Thant, Sccretary-General —of
the UNO, for the exchange of cxperience
and remedisl measures adopted in the
various countries of the world in respect of
flood control on rivers. Our Minister is
going abroad because he wants to get par-
ticulars about certain other measures from
other parts of the world. In my view, we
should first tackle the projects which are on
hand and then think of other projects. So
many projects are pending still. Government
has ignored all such projects. They are
getting information from other countrics.
So, first of all, let us complete what is in
our hand and what is before us. I must
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say tha; the Narmada Project is the only
remedy to save Gujarat, Maharashtra,
Madhya Pradesh from these horrible and
terrible difficulties.

SHRI SAMAR GUHA (Contai) : Sir,
God alone knows why Nature is so angry
with the eastern region of India in causing
eyclic disaster of floods, cyclone and

drought, Just a few months back,
in the months of July and August,
West  Bengal had  suffered  from

65 lakhs of people of West Bengal cover-
ing 14 out of the 18 districts of the State.
Soon after, the same thing happened in
north Bengal which, if I describe by the
word ‘flood’, will be @ misnomer. What
‘bappened in north Bengal can only be des-
cribed in terms of the mythological concept
of a deluge or pralaya. The wrath of
Nemesis was as if unleashed in terrible fury
at the dead of night on the unaware people
sleeping in their beds. 15 to 20 feet tidal-
bore type floods swept away within § to

10 minutes at a terrific speed lakhs of
people.
. 1 have seen the scene after the flood.

I do not know in what harrowing terms
one could describe the scene after the
flood. Calamity catastrophe, havoc, disaster,
devastation—no word is apt to depict the
colossal destruction wrought upon the land,
life and property of the people of north
Bengal. Bustees after bustces were wiped
oug in the hilly areas of Darjeeling and
Kalimpong. From Sevoke bridge down to
Domohani and the riverbed sides of Tista
were razed to the ground. Practically an
area covering over 70 miles in length was
rendered completely desolate. Only some
“bamboo trees and remnants of forests re-
mmined as witness of once a habitation of
over thousands of people. Miles after miles
of cultivable lands were buried under seve-
ral feet deep layers of silt. The town of
Jalpaiguri was battered and blasted at terri-
fic spead by the furious flood waters with
ifinumerable logs and huge trees like, mas-
sive boulders, from the uprooted forest. It
Jeft the city half burried like the historic
city of Pompei under massive silt and
ebris of logs of the uprooted forest.

- This is just a glimpse of the grisly scene
shat Nemesis wrought on (he people of
morth Bengal. But I am today really sur-
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prised and constrained to find that what
should be described and viewed as a massive
national calamity and what should have
been taken by this House as a great
national issue, the Prime Minister, the
Deputy Prime Minister and Home Minister
who count in the Cabinet and two of whom
visited north Bengal and made many pro-
mises, none of them is here even to share
the miseries, the woes, the worries, the
anxieties of the people who are living almost
in a pightmarish condition in north Bengal
today.

I am further constrained to remark ebout
the report made by Dr. K. L. Rao, who is
otherwisec a very good man. Either he fail-
ed to grasp the immensity of the disaster in
north Bengal or he has somehow been per-
suaded by the Government to underrate the
disaster and the devastation that has been
caused there only to provide an escape for
sharing the responsibilty for relief and
rehabilitation on a3 massive scale in north
Bengal.

1 am also sorry to say that his report is
full of contradictions. I do not want to
quote from it but he has failed, as I have
already said, in grasping the immensity of
the problem.

He has also made another factual mistake
in saying what the embankment was first
breached a; Domahani. That is not true.
I do not know whether he has visited the
place. It was at Kathambadi when the
embankment was first breached.

As I have already said, it is a special
case, it is an extra-ordinzry calamity,
which should have been viewed in that light.
It should have been made a national issue,
a special national issue, without mixing it
up with the floods of the other States
which, I am sure, zlso deserve discussion in
this House. Today, only north Bengal and
north Bengal alone should have been dis-
cussed in a special way and under.  special
conditions. A very extra-ordinary national
disaster, national calamity, should have
drawn the attention of the highest national
forum of our country.

The authorities miserably failed. Mr. S. N.
Ray has categorically stated that. The
authorities in Jalpaiguri end Siliguri mieer-
ably failed to heed the flood warnings. My
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report is not on the basis of the report of
Mr. S. N. Ray. I went straight to Sevak
bridge and Teesta bridge area. I met the
person who is a gauge observer there. He
was, from time to time, for the last 12
hours, almost every hour, sending warnings
and the last report he sent was at 4 P.M.
But that report could not be radioed back
due to immersion of the bridge and also
the telephonic line collapsed.

I have another report that one Congress
MLC at about 1 AM. on S5th, before
Domahani embankment yielded to the pres-
sure of flood waters, was on telephonic line
with the D.C. 1 had a personal talk with
him at Dohamani when he was just having
2 telephonic talk and requested him to give
warning. Even he did not care.

It is not correct that the military was not
alerted. On 4th night, in Moinagudi erea—
I have also the names of those military per-
sons who went there—I have a repert that
a fleet of military persons with a few boats
were in the heart of the city of Jalpaiguri,
at about 2 A.M. that night. Just a telepho-
nic message from the D.C. could have given
a siren warning and that would have saved
many mothers, many fathers, many wives
and many children. Today, if you go
there, you will find hundreds of children,
hundreds of women, having lost all their
relations and awaiting shelter in the home
of the Government.

How did it happen they after that devasta-
tion, for four days there wag no Govern-
ment ? Siliguri, only 20 miles away from
Jalpaiguri, remains completely unaffected.
The non-official persons were rushing relief
and other things. Could not any of the
important officers of Government go to
Siliguri and telephone to Mr. Dharma Vira
in° Darjeeling ? Even the Governor, it is
reported, was pot informed of the disaster
in Darjeeling till 9th of October. What
happened in Siliguri where there is a radio
station ? Why did that radio station broad-
cast about the calamity ? Why did Siliguri
administration not rush with the relief and
rescue equipments to Jalpaiguri just 20
miles away ?

. Again, all of us know that in the strate-
gic area of north Bengal, we have & huge
defence establishment. The defence per-
sonnel also sent wircless messages from
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their - gcuge observer, as the civil authori-
ties received. The military also deployed
some squads. Why did the military net
come forward immediately and in a massive
way ? Only after the 9th day the military
came into operation. -
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Again, the S.D.O., Siliguri, was not oaly.
shameless but was also cruel and committed
a barbarous act. The people of Siliguri, the.
common people of Siliguri, mobilised all
their transport, cars and everything be-
czuse there were breaches and everything
was being washed away; they were even
carrying on their shoulders food, drinking
water and other requirements. On the
third day, the S.D.O. issued an order to
stop all this non-official relief being sent to
Jaljaiguri when no alternztive arrangemeat
for relief was there. I would request the
Home Minister—he is not here—to make,
an inquiry. It has been stated that ome
Congress boss instructed him to do so. I.
am not sure. This is the report. Mr. S, N.
Ray’s report has already justified the com-
plaints of the people about the negligence
on the part of the civil authorities. Just
transferring those officers will not do, I
should say that it would be some sort of a
connivance with the guilty officers if they
are just transferred and no further action
is taken, Those officers should be suspend-
ed immediately and 2 thorough judicial in-
quiry should be instituted.

Another point is this. All of us knoWw
that North Bengal is the most strategic area
from the standpoint of defence of our nor-
thern and north-eastern region. Why did
the military fail? Why are they not dis-
charging their duties? This hes to be
inquired into by the Defence Minister.
Before I come to the other points I talk
about this b national def is the
most important point. Roads, bridges,
national highways, communication and
transport facilities stand in a dangerously
disrupted condition. Kalimpong is broken
off. Where is Kalimpong? It is just
below the Nathu La Pass. I would request
Dr. Rao to inform the Defence Minister
that Defence should take note of it and
make speedy arrangements for the restora-
tion of comm ions and transport and
also for the reconstruction of bridges,
national highways and roads which are
absolutely necessary for military logistics. .
(Interruptions)
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[Shri Samar Guha]
: T am sorry to remark that the West
Bengal Government have circulated a leafies
in which it has been stated that the number
of loss of human lives is 2,704. I do not
find much pleasure in quoting persons and
yet, 1 have to do that, Shri P. C. Sen is
riot a rumour-monger; after visting those
areas, he made a public statement that
nearly 20,000 lives had been lost, Shri
Atulya Ghosh, after visiting Jalpaiguri, said
that in Jalpaiguri alone—he made a public
statement—10,000 lives had been lost. The
State Government agencies were collecting
the dead bodies and it is only on the basis
of the dead bodies that were collected by
the Government agencies that this has been
given.  Again, here they have not quoted
the number of those missing which has been
recorded by the Government and which is
almost three times the number of percons
who died. ‘Missing’ is lost for ever; they
will never see the light of the day; hun-
deeds of dead bodies have been lying buried
under the silt and thousands of them have
been washed away to Pakistan. Only o
fresh census, a limited cencus in that area,
give .the real figure of the loss of human
livés. About the cattle population I do not
know how thcy have arrived at the figure
of the cattle population. The cattle popu-
lation wag totally lost. A cow or a bull or
«. buffalo is a curio in those flood affected
areas now. This figure should also be not
as it is stated in this report. What are the
rehabilitation mcasures to be taken now ?
The rehabilitation measurcs to be taken now
are the following; namely, reconstruction
and repair of over 14 lakhs houses, recla-
mation of cultivable lands covering an
area of nearly 20,000 sq. miles buricd under
silt, reconstruction of innumerable educa-
tional and other Government and non-
official buildings and bazaars, rehzbilitation
of trade, business, and house-hold equip-
ments, education by giving tuition fees and
books, reconstruction of roads, bridges and
embankments, resettling uprooted villagers
over a few lakhs in number, replenishing of
cattle population, giving gratuitous relief
and making provision for test relief work
for nearly 8 lakhs of populatian, providing
homes for children and women who lost
all their relations and restoration of power
and ‘water supply. And last but not the
least, the morale of the people who suffer-
ed this terrible shock. But urfortunately,
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what would be the morale now, Sir ? Not
even the Prime Minister or the Deputy
Prime Minister or the Home Minister is
here in_this House to listen to this Debate
when such an important discussion is tak-
ing place.

In this connection I wish to refer to-
what my hon, friend, Shri Hiren Mukherjee
said about politiking. No political party is
free from the sins of politiking. The con-
gress party shares these sins much more
than the other parties. I would appeal to
all the political parties, in the name of the
poor who suffered this terrible disaster in
North Bengal to leave aside politics and
whether he be a congressman, a PSP, a-
communist or SSP, to join hands in de-
manding at least 50 crores of rupees that
will be necessary for the relief and rehabi-
litation work in North Bengal to meet the
challenge of the disaster there. There should
be a united front of all the political parties
for the bencfit of the people of North
Bengal.

Whenever the Central Government comes
across any disaster they choose to send a
study team. Now, I know the position in
respect of Midnapore, how this study team
behaved. These study teams have not only
become fussy but frosty too. These study
teams have gone there after 35 days of
disaster. They asked the West Bengal Gov-
ernment to spend the money from their
funds for development works to be taken
up in the fourth five-year plan. When the
State Government decided to restore Tista
river to its original course, the study team.
raised objections although they could not
provide any fund for the rehabilitation of
the inhabitants of the Tista bed. The West
Bengal Government advanced spme loans to
a private company, private electric company,
to restore power, and even to that the
study team objected. The State Government.
wanted 39 crores, although our estimate is
at least 50 crores. But even to that the
study team objected. The di in West
Bengal should be treated as a special
national disaster and a special national fund
should be provided for the relief and reba-
bilitation work there. These are my con-
crete suggestions :

First, immediate enquiry should be made
to ascertain the cause of the sudden and
unprecedented flood in North Bengal. Here-
1 wish to bring to the attention of Dr. K. L.
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Rao that as hour to hour reports showed,
the water was rising gradually. But at the
dead of night, it rose to the level of more
than 60 feet. How could it happen ? It is
not an ordinary thing, not the usual type of
flood due to excessive rainfall. There must
have been some burst of a forest lake or
some catchment of water in some hilly
areas. That has to be inquired into. A
study should be conducted for complete
flood control measures, construction of
embankments etc. before the ncxt monsoon
scts in; otherwise, the Jalpaiguri and adja-
cent areas will bc exposed to flood devasta-
tion again in the coming year. Secondly,
the North Bengal floods should be consider-
cd as a nctional calamity and a Special
National Fund should be provided to the
State. Thirdly, a special Rehabilitation
Body should be set up under the coatrol of
the State Government with the Governor
as President, with representatives from all
political parties, relief organisations and
humanitarian organisations to tackle the
problem of relief and rehabilitation. Fourth-
ly, spans should be expanded in each of
the railw;y and other high-way bridges.
Fifthly, more outlets for rain water should
be constructed in the roads covering the
vulnerable arcas. Sixthly, North Bihar,
Assam and Midnapur flood control measures
should have top priority for implementa-
tion. Seventhly, independent flood control
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systems for watch and werning in Assam,
N. Bengal, Midnapur, N. Bihar and coastal
belt of Orissa should be set up immediately.
Eighthly, a flood fighting corps with a flest
of rescue boats and other engineering equip-
ment should be set up in vuloerable aress
of Assam, N. Bengal,” Midnapur, Coastal
belt of Orissa and N. Bihar. Lastly, a
Special Fund should be created by the
Centre for giving immediate help to the
States which fzce calamities like floods,
drought and cyclone—as the States are
unable to provide matching grants as
demanded by the Central Government—
without waiting for the delaying system of
sanctioning such fund through a Central
study team.

MR. DEPUTY SPEAKER : I have to
accommodate the SSP, some Independents
and one or two members from the Con-
gress benches. Keeping in view the time
that would be required for this and for the
Mirister’s reply, I suggest that we fix up
some other time to complete the debate.

The House stands adjourned till 11 a.M.
tomorrow.

1890 (SAKA)

19.17 Hrs.

The Lok Sabha then adjourned till eleven
of the clock on Tuesday, November 19,
1968/Kartika 28, 1890 (Saka).



